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15.S7 hrs.
COMPULSORY ADULT EDUCATION 

BILL
by Shri C. K. Chandrappan

MR. CHAIRMAN Befofcs I call upon 
Shri Chandrappan to move the motion 
for consideration. We have to fix the 
time-limit lor the consideration of this 
Bill. Shall we fix it for two hours.

SHRI C. K. CHANDRAPPAN <C&n- 
nanore): Sir, it is an important Bill 
and I think at least three hours 
should be fixed.

MR. CHAIRMAN; Let it be up to
6 O’Clock.

SHRI C. K. CHANDRAPPAN: Sir, I 
beg to move:f

“That the Bill to provide for funds 
and facilities, an<j to set up necessary 
bodies to ensure compulsory adult 
education in India, be taken into 
consideration.”

Sir, while discussing this Bill. I am 
very sure that the whole House will 
extend support to the issue that we 
are trying to raise through this discus
sion. I know that there might be diffe
rences regarding the provisions of the 
Bill, but the more significant thing is 
the question of illiteracy and how to 
eradicate it. There are certain sug
gestions which have been made in this 
respect.

Sir, when we speak of illiteracy. I 
think that the whole approach towards 
this problem should be that it as an* 
other face of poverty. Illiteracy is an
other face of poverty and it may be 
even said that illiteracy and poverty 
are twips. So it is a part of this pro* 
Ject to eradicate poverty. It is a* a 
part of that struggle we have to take 
up the challenging task of fighting this 
menace. Bit, I also don’t approach 
this problem as a problem of mere

statistics because there -are a largo 
number of oeople in this country who 
are illiterate. If you take the age 
group of 15 to 25, there were 48.1 mil
lion illiterate people in 1961. The 
number has increased to 50.8 million 
in 1971.

In 1976, it again became 52.6 million. 
You will see that there has been an 
increase of several millions of illite
rate people during a short spand of
13 years. That is why Dr. Zakir Hus
sain, the late President of this coun
try had said that illiteracy in India 
was a great human tragedy. We 
should also realize the fact that we 
are having nearly 50 per cent of the 
entire illiterate population in the 
world. According to Unesco statis
tics, there are 800 million illiterate 
people in the world; and we have 
more than 50 per cent of this figure 
in our own country. Mr. S. P. Mitra 
who was the Chief Justice of the Cal
cutta High Court, said while partici
pating in a seminar on illiteracy that 
we had an illiterate population in 
1975, which was more than the entire 
population of this country in 1951. It 
means that the entire population of 
1951 was less than the illiterate popu
lation that we had in our country in 
1975. This is the magnitude of the 
problem.

When Mr. Edmund Hillaiy, the 
famous mountaineer went to the hills 
in search of Sherpas, a Sherpa woman 
said this to him; "My child is blind, 
though he has two eyes, because his 
eyes are not open. He is illiterate.” 
This is the kind of a situation that we 
are facing insofar as millions and mil
lions of our people are concerned.

There can be a solution to this prob
lem; and there are many solutions 
suggested. It is not only my privi
lege to speak about it. Several edu
cation ministers in the past, political 
leaders and social workers—all came 
toward with suggestions. Mr. C. D. 
Deshmukh said that there should be

tMoved with the recommendation of the Vice-President *ctin* as Presi
dent. .
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a time-bound programme. He was 
speaking many years ago. He said 
that if we have to solve this problem 
in 15 years, there should be a spend
ing of Re. 450 crores. Then the Ko- 
thari Commission on Education sug
gested that a massive effort should be 
made to wipe out illiteracy; they sug
gested a time-bound programme °f 
20 years. I think 12 years of that 
period have already elapsed. But 
illiteracy has only increased.

I need not narrate all the cases. 
The present Education Minister, Mr. 
P. C. Chunder has said after taking 
office that a Janata programme should 
be unleashed to eradicate illiteracy. 
He said that he would ask every tea
cher in this country to teach an addi
tional number of 10 students; and that 
they will be paid an extra fee for it 
There are 2 million primary teachers 
in our country. It is a good effort, if 
it can be done. Then Mr. Morarji 
Desai made a very significant speech 
in Coimbatore, while participating in 
an election campaign. There he said 
that his party is determined to wipe 
out illiteracy within a period of five Or 
six years. These are some of the 
programmes advanced by people. The 
question is not one of lack of pro
gramme; we have so many program
mes; the question is whether this coun_ 
try will have a determined approach 
to the problem that we will unite the 
entire country, the whole democratic 
nation, and unleash a massive attack 
on illiteracy so that we will be able 
to achieve in this country a position 
where there will not be a single per
son without literacy within a short 
period. Mere declarations would not 
help.

In this context, I would like to cite 
some of the examples as to how other 
countries have achieved this goal. In 
the Soviet Union, one of the first 
things don« after the October Revo
lution was to make an effort to wipe 
out illiteracy. Perhaps you know, 
Sir, that the Soviet Union, particular
ly the Asiatic region of the Soviet 
tJnion, was much more backward

rthan India in 1917. In Kazakistan 
and Uzbekistan the percentage of 
education was only 5 per cent and 2 
per cent respectively. In 1019 the 

, famous decree on illiteracy was sign
ed by Lenin and the whole country

SHRI M. RAM GOPAL RSpDY 
(Nizamabad): With a danda. /

SHRI c7~k. CHANDRAPPAN: The 
w*hole country was mobilised and 
within a short span of time they 
could wipe out illiteracy. In 30 years 
they eradicated illiteracy completely. 
They came forward with a scheme to 
Jtatnp w& U&tetftey. They mefe&tisid 
one lakh young Communists and 
through them they covered all over 
the Soviet Union the fight against illi
teracy. Then they came with a plan 
to link work and literacy and finally 
they succeeded, because the State 
had an approach. Lenin explained 
that a population which ia illiterate 
will be a dead weight in the course 
of social advance. He felt that in 
order to fulfil the success of the Octo
ber Revolution one of the prime tasks 
for him was to remove or wipe out 
illiteracy.

If you come nearer home, Viet Nam, 
a country which was engaged in a 
battle for three decades against three 
imperial forces, namely, Prance, Ja
pan and the United States, in the bat
tle field one of the slogans to the 
young people was “you should make 
it a point to teach your fathers, 
mothers and elder brothers.” And 
they taught. There is no illiteracy 
in Viet Nam. They fought and de
feated all the imperialists. It was the 
graveyard of imperialism, but it was 
the graveyard of illiteracy also. 
That Is how « population with a defi
nite goal set before itself fought Illi
teracy.

Take the case of Cuba, a country 
which was subjected to almost per
petual blockade by U.S. Imperialism, 
always threatened and blackmailed 
by imperialism. In twelve years they 
have removed illiteracy. Literacy
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was only 16 per cent when Castro 
came to power, but he has wiped it 
eut.

These are some of the experiences 
tl âi I .am citing, not because they are 
socialist countries. Of course, (hat is 
an important factor, because the 
whole population has been given a 
vision, a confidence. Y01* fight this 
social evjl. and only then you can 
create a new social order.

One of the mo?t important slogans 
alter the Chinese revolution given to 
the people by the Chinese Communist 
Pa^ty was: / ‘Education is the key”. 
They were told: if you can hold that 
key properly in your hand, you can 
open the floodgates of revolution* 
And they have succeeded in a much 
bigger way.

There are other countries also, es
pecially in Latin America, like Mexi
co, Columbia and Brazil which have 
made certain efforts, but not to the 
full extent.

SHRI VINODBHAI B. SHETH 
(Jamnagar): The key will open the 
floodgates of revolution, not of know
ledge.

SHRI C. K. CHANDRAPPAN: The 
greatest knowledge is the knowledge 
of revolution. You may quarrel with 
me on communism, but let us not 
quarrel on revolution.

Coming to our problem in India. I 
feel that there is an inadequate real
isation among the people that this 
problem of illiteracy should be fought 
like a .disease., X am quite sure that 
inadequate realisation has crept into 
the minds of people because {hose 
who werp ruling this country never 
made a very massive effort to edu
cate the people, to fight illiteracy with 
the determination that it deserves.

Secondly, there is a big social pro
blem. Wfcmen in qut country are the 
most illiterate. That is because we

have a social approach to that prob
lem. When the average literacy for 
the whole country was 29.84 per cent 
in 1974, for males it was 39.t per cent 
and for females it was only 18,44 per' 
cent. That is to say, we had 70.66 
per lent of people illiterate in this 
country, of which 60.9 per cent were 
males, whereas 81.36 per cent were 
females. If you take women in the 
rural side, their percentage of literacy 
was only 12.96. That means illiteracy 
in the countryside among,women was
87.04 per cent. There are social rea
sons for this. The traditional society 
does not want women to get educated 
in any way. So, we have tp fight 
that tradition. There is superstition, 
obscurantism*, It is a big fight, fight 
for social change. That fight we will 
have to undertake.

See again the concentration of illi
teracy among the tribals. Illiteracy 
is more acute among Harijans and 
other socially backward sections like 
agricultural workers .and scavengers. 
In the slums you can see the illite
racy. But if you take urban agglo
merations, there is higher percentage 
of education. Take Delhi, Calcutta 
Bombay or Madras, there are more 
than.70 per cent literates. But if you 
take the State as a whole, you will 
fipd that in the countryside the illi
teracy is concentrated. We have to 
identify the areas and sections of the 
people and we should adopt such a 
policy which will enable us to fight 
illiteracy on a war footing. There, 1 
think, all the sections of this House 
will agree on that point.

Illiteracy is another face of po
verty. I would like to cite one ex
ample to this House. There are 40 
million children in the world who 
are today forced according to UNESCO 
Report, to fake to child labour, and 
quite a gopd number .of them are 
Indians. And they are adding every 
year to the fold of illiteracy. They 
later become amity illiterate?. There 
are 169 mtfliqn children In the world 
to^ay who do not bfVe facilities pf 
schooling and* of them quite a f6MT



number is in this country. This is 
hqj*r poverty takes its own toll in the 
•field of illiteracy.

..jA y  Tjpt kn<w the programmes, of 
tl»e pr^nt, .Government, the Educa
tion Minister will, explain that. But 
according to the policies and pro
grammes of the previous Govern
ment, it wquld tajce 100 to 140 years 
to wipe oyl illiteracy, That is what 
experts say. That means, your grand 
children and my grand ctykirea 
not get the chance of getting educa- 
Vwsa. w t t>i Vn%
ant factors which we have to bear in 
mind when we discuss the problem 
of illiteracy. In this background, 1 
though* that I should introduce a Bill 
for the consideration of this House. 
My only intention is that the prob* 
lem of illiteracy in all its seriousness, 
should be discussed in tliis House and 
t îs BUI should be taken only as an 
opportunity for such a discussion. 1 
tried to bring out some of the import
ant aspects which should be kept Jn 
mind by the Education Minister while 
formulating his different policies. He 
may hpve differences with me or 1 
may have differences with his poli
cies, but that is a different point.

The problem of illiteracy should be 
taken in the context of socio-econo
mic development of the country. It 
should also be realised that you are 
educating a child to make him a (jilly 
grown up citizen, fully equipped to 
face life with all its agonies, pains, 
pangs and everything. It will be an 
opening to the development of a citi
zen whose all faculties in him are 
fully grown. We have to have that 
approach to the problem.

16 hrs.

Then, We should not also allow 
little efforts which We are making to 
mak  ̂the people literate to jfo waste 
If you do not care to? them after giv- 
"ig six months or one year's educa
tion. they will fall to' illiteracy 
after some time..,, So. this should "be

continuing effdirt You may gfve
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education to 1 million people by giv
ing six months course. If you forget 
about them after one year or after 
two years, you will find that they 
will come back to illiteracy. So 
there should be a continuous effort 
They should be provided schooling 
text-books, money, everything so that 
they become fully educated people. 
The first batch of nearly 40,000 gra
duates were given certificates in 
Cuba this year. They were all illite
rate. But they were raised to the 
level of graduation. They will now 
ffr its gjtatatouh. ‘"Wt -nitaii
have a continuing approach so that 
they will make full use of the benefit 
that they have derived out of it.

My first suggestion in the Bill is to 
set up one-man literacy centres. It 
should be in every factory, in every 
panchayat, in every ward of big 
cities and in every town. The one- 
man literacy centre should be a nu
cleus spread over throughout the 
country in all walks of life where illi
terates are there. These centres 
should provide education to them. 
Who will be the students? Accord
ing to this BiM, all the illiterates can 
find a place in the one-man literacy 
centre. Who will finance it’  The 
society should finance it- If they are 
working in a factory, the employer 
should take up the responsibility, not 
the full but a part of the responsibi
lity. If they are agricultural work
ers, the landlord or whoever employs 
them should take a part of the res
ponsibility. The financing of the 
scheme may cost hundreds of crores 
of rupees. I suggest that a literacy 
fund may be created. There are cer
tain proposals for cess and surcharge 
on certain taxes. I am not a financial 
expert to say that this is the last word 
about it. My idea is that there should 
be money raised out of the present 
budgetary allotment so that this 
scheme may be put through in a man
ner in which we all like it to be.

My second suggestion i« that the 
rfw&etfts and tyatfasrc rt tms coun
try, specially the students of Higher
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Secondary Schools and Colleges and 
the teachers, should be drawn into 
the scheme- The hon. Minister had 
also suggested that the teachers 
should be drawn into the scheme. My 
suggestion is that students should also 
play a role. II the students are drawn 
and they are made teachers, you will 
get several millions of people who 
will go round the country and teach 
the millions and millions of illiterates! 
There are a large number of unem
ployed educated people registered 
.with the errvnlQvment exchanges. 
They should be drawn with a mini
mum payment and should be asked 
to take classes for the illiterates so 
that we will not And shortage of 
teachers for manning the one-man 
literacy centres,

I would like to mention one thing 
here. It m ay not be liked b y  every
body. But it is something that every
body should keep in mind. In Cuba, 
when they wanted the whole country 
to go in for literacy campaign, they 
closed down the schools and the uni
versities for one year. They had the 
determination to see that education 
should not remain a privilege of few. 
So, they closed the schools and sent 
them for literacy training.

Well, we should think about it; we 
should think about it if we are serious 
in solving the problem. You have to 
collect every possible person to teach 
and to go to the villages. Well that 
is a Janata scheme. So, there should 
be no quarrel about it.

Another Important point is about 
the setting up of a board at the 
Centre and in the States because this 
Board will have to coordinate the 
whole work 'They have to provide 
the text-books; they have to give 
equipment and training for the 
teachers and the whole orientation 
in the country should be directed 
towards a mass literacy movement. 
For that, this board will have to func
tion in th* States and at the Centre.

If we spend hundreds of crores of 
rupees or thousands or a little more 
of rupees what the country will gain, 
we should know about it. There are 
estimates made by UNESCO. For 
example, if 90 per cent of the Indian 
Deasants who are illiterate are made 
literate, if their eyes are open, then 
they will be more responsive 'for 
scientific techniques on cultivation; 
thev will be more caoable of doing 
that; they will be better equipped. 
But the assessment made by UNESCO 
is that with the very fact that you 
are giving an opportunity and enabl- 
/agr the Zadtaa aeasaats. ta be mane 
equipped, educated and more adapt
able to the scientific things, the cul 
tivatlon in this country can Increase 
by 50 per cent. The production will 
more than compensate the money 
that we spend.

Secondly, about the industrial sec
tor if the workers are educated, then 
undoubtedly the productivity will go 
high. So. the agrarian sector will 
Increase production: in the industrial 
sector, the production will also be 
increased.

Then the most important thing '« 
the problem of political awareness of 
the people. The political awareness 
of the people will surely be Increased 
if we increase literacy among the 
illiterates All that we discuss about 
ideology, politics, fascism, all these 
things will go over the heads of 
millions of illiterates, if people
become literate.

AN. HON. MEMBER: The previous 
Government had discouraged it.

SHRI C. K. CHANDRAPPAN: Now 
the situation is changed. They should 
encourage it. I do not want to quarrel 
like that. The political awareness of 
the country will Increase if education 
Is enhanced. We will have more
•table, durable and meaningful demo
cracy If the people are literate, if the 
people are educated.

tfatem/piiaftf)
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AN HON. MEMBER: What about
family planning?

SHRI C. K. CHANDRAPPAN: I
would say a few words about Mr. 
Sanjay Gandhi who was speaking about 
eradication of illiteracy and need for 
family planning without any pers
pective. That is why, he and his plan 
ended in disaster. But in other coun 
tries, in China, for example, they 
take to family planning; they educate 
people about it. The people go to the 
family planning centres. They will 
do it themselves. Kerala is an exam
ple where there is no case of com
pulsory or forced sterilisation. There 
is a United Front Government in 
Kerala which appealed to the people 
to practise family planning methods. 
There was no coercion and the people 
responded because most of them are 
educated. The educated young Chri
stian boys and girls do family plann
ing. The educated young Muslim 
boys and girls do family planning. 
They do practice it.

Coming to the last point, I would 
like to mention that it will unleash 
the flood-gates of a cultural revolu
tion in this country, if you make the 
people educated; all the talents in 
various fields will get unleashed; a 
new cultural awakening in the coun 
try, a multi-sided awakening in the 
social life, will take place. If anybody 
cah contribute meaningfully to that, 
this country will remember him. 
Whichever Government it is that can 
achieve, even partly, the goals that I 
have suggested, that Government will 
be remembered in the history of this 
country as a Government which has 
liberated the people from Ignorance, 
which has opened the eyes of the 
millions.

It is with this purpose in mind that 
I have introduced this Bill, and I 
appeal to every section of this House 
(to consider it and face the challenge, 
not as a party matter, not io a parti
san spirit, but as a national problem, 
mobilising all the democratic opinion 
together, creating a new awareness

and unleashing a big fight, on a war- 
footing, against this dark scourge on 
the Indian masses.

I hope, this House will agree with 
me, and with that wish. I commend 
the Bill for the consideration of the 
House.

MR. CHAIRMAN: Motion moved:
“That the Bill to provide for 

funds and facilities, and to set up 
necessary bodies to ensure compul
sory adult education in India, be 
taken into consideration.”

There are more than 15 Members 
who wish to speak on this Bill. There
should be a time limit for each Mem
ber. I suggest that the Members may 
take seven minutes each. The hon. 
Minister will intervene and the Mover 
has also the right of reply.

•ft

1 art fa ff
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f t  »ror *«frf*f? wt£ sr*% *it ?rt *sr?r 
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SHRI sARAT KAR (Cuttack) I 
have a lew points to suggest I 
don’t find fault with the Government 
for the continuing of illiteracy in our 
country Our social atmosphere is 
such that even if you try to educate 
the people, they will not turn up for 
such education We had tried to do 
this m different States but without 
success So, though there is a Direc
tive m our Directive Piinciples ot the 
Constitution for compulsory universal 
education we cannot make it com
pulsory As vou know, even n 
the primary schools the drop outs 
have been increasing day by 
day because most of the people are 
pooi and due to poverty and 
ignorance they don't send their kids 
to schools—even small kids do not 
find the school interesting, rathei they 
feel it to be like a jail Unless the 
social atmosphere is changed how can 
we talk of compulsory education whe
ther for children or adults’

Some solution, however, can be 
found and I would like to make a few 
personal suggestions for doing so. 
The unemployed educated youth may 
be engaged in teaching a sort of pre
primary education courses to both 
children and adults ln every village 
and town In other words before 
their going to school we can make the 
village atmosphere so interesting that 
small lads and fcven adult persons be
come interested to take lessons in a 
homely way without the sehotft 
rotrtih* In » y  Stat* have m»



distant villages places where the 
Bhagawat is sung before a rural 
gathering. If we can have similar 
places in various areas as venue lor 
literacy compaign where the Bhagwat, 
the Mahabharata and other Puranic 
literature is recited, people will get 
interested. These things can be en
trusted to the educated, unemployed 
•or retired educated people of the 
locality for a certain remuneration.

My second suggestion, which is, of 
course, not original is this. Shri C. D 
Deshmukh, as far as I understand, 
had suggested m the Constituent 
Assembly that the voters should be 
literate and in order to make them 
literate, all the political parties will 
compote with each other to make 
them educated. Of course, this was 
turned down, and there is adult 
franchise irrespective of voter’s edu
cation. It seems to m*» quite reason
able that we can try this after thirty 
years of independence. We can 
change the election laws in such a 
way that only the literate persons 
should have a voting right. In that 
case, all the political parties will be 
interested and be duty bound <n 
campaigning for literacy. For such 
literacy campaign or campaign for 
educating voters the Government can 
also make contributions to the poli
tical parties. ln old times, in our 
Mathis—monastries—, religious places, 
temples, mosques etc. religious pro-' 
phets, gurus, Muttas, and others were 
engaged in spreading education. 
These days even if those institutions 
continue, we do not hear much of their 
noble duties. So, they can also be 
persuaded for this literacy campaign.

Thus is, of course, not an easy task.
Ijut some thought must be given to 
this aspect 1 do not think that this 
can be enforced by a legislative 
measure, we cannot force anybody; 
unless one is committed qpd dedicated 
to the mission of removing illiteracy.

Sometimes, the literate pupils be
come ^  problem children of the 
vftTaf*. The poor families usually 
engaged their children for procuring
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food and wood from the jungle or 
for catching fish* from th*> river, 
instead of forcing these children to 
go to the schools, which may be 
jails for them—some sort of incentive 
may be given so that their parents 
neither object nor suffer and they 
themselves get interested must be 
given to this problem. There should 
be a national and State level con
ference of the literate and cultured 
persons to suggest suitable solutions 
and the Government can take up the 
subject not by making laws but 
by changing social conditions 111 such 
a way that the literacy campaign can 
be started wHtely and made a success 
in this country.

SHRI SAUGATA ROY (Barrack* 
pore). Mr. Chairman, Sir, I rise to 
support this Bill and while supporting 
the Bill, I also congratulate Shri 
Chandrappan on having brought for
ward such a Bill and provided att 
opportunity tj discuss a subject of 
such a vital importance to our country. 
In fact, the problem of adult illiteracy 
Is one of the major problems facing 
this country. Today, in our popula
tion of over 600 millions, we have 
nearly *60 million illiterate people 
and a large section of them are adult 
illiterates, because the available 
statistics show that 80 per cefct of 
children between five and fourteen 
years of scholl-golng age go to school. 
Though a propensity has been created 
among the adults, illiteracy remains, 
there. As mentioned earlier, in the 
Directive Principles of our Constitu
tion, we said that we would give free 
and compulsory primary education to 
all within ten years. This is one of 
the major goals of the Constitution 
which this nation has failed to achieve.

Now, a time has come to take up this 
issue on a war footing. Many may 
argue with me or Shri Chandrappan 
that a legislative measure fo* this 
matter Is not necessary, possibily a 
social movement of the type suggested 
by Gandhiji may be undertaken for 
this purpose. I have no qttarrel with 

but I would like to emp
hasise and draw* their attention to the
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modern systems, which are being 
advocated, tor fighting illiteracy among 
adults. In this connection, I would 
like to quote from the address by Mr. 
John E. Fobes, Deputy Director Gene
ral of UNESCO m the Conference held 
in Paris in 1976. They are concerned 
with the development of adult educa
tion also. He said that three impor
tant things are there to fight illiteracy, 
especially adult illiteracy.

“First, to make evident the speci
fic features of adult education seen 
as a constituent part of comprehen
sive and integrated systems of edu
cation conceive'* in the perspective 
of life-long learning.

----  The description is intend
ed to provide a basis for reflection 
and discussion between all parties 
concerned.

Secondly, to mobilize the political 
support which is needed for the 
development of adult education.

Thirdly, 10 pave the way for 
adoption of specific national legis
lative and administrative instru
ments.”

This is the report of the United 
Nations Educational, Scientific and 
Cultural Organization and I feel that 
without a legislation and without a 
suitable administrative body to take 
forward this scheme of adult literacy, 
this cannot succeed. I am very glad 
that Dr. Pratap Chandra Chunder, a 
noted litterateur and a noted scholar 
from my home State of West Bengal 
has, after becoming the Union Educa
tion Minister, first emphasized *hc 
need to take up this adult educatioin 
programme on a war footing. But, it 
is unfortunate that even after the 
Janata Party has come to power and 
even after a person of Dr. Pratap 
Chandra Chunder’s erudition and in
tegrity, has taken over this portfolio, 
not enough money has been allotted 
for education in the present Budget of

the Central Government. Education* 
has always lcceived a step-motherly 
treatment from all governments and 
the Education Ministry, being an non
economic and ucu-eaming Ministry, 
is supposed to be not a politically 
powerful Ministry and that is why 
when any cut tlier® is in the Budget, 
it comes straight to Education first. 
Not only that, in our education a’so I 
fully admit lo-day the whole‘ system 
has been an inverted pyramid with a 
very big apex but with a very small 
base. What education should have 
been is a pyramid with a very wide 
base of functional literacy among all 
adults and with very much thinning of 
University education at the apex. In 
this country in 30 years of after- 
Independence we have now almost 90 
Universities but not enough primary 
schools to cater to all our children 
and also adult illiterates.

So, the proposal of Dr. Pratap 
Chandra Chunder to get up an Adult 
Education Board is very welcome, but 
is not sufficient. It is necessary but 
not enough because unless more 
administrative measures, both at the 
central and at the States level, are 
taken and suitable legislative mea
sures conceived and brought out and- 
also the required money collected 
from the people, especially those 
sections of the people who can afford 
to pay it, this scheme is going to 
flounder. The government of which
ever Party that may come to power 
in this system will not be able to 
allow sufficient money for education. 
Money will go to other schemes first 
because we will say, Ve are a poor 
country. We do not want education. 
We want food, agriculture and indus
try'. And education will suffer in this 
process. The proposal to set uo 3 

.National Literacy Fund is also very 
welcome but whether it should lie a 
cess on Income tax or a surcharge on 
income-tax and which is the best 
method for this is not known to me. 
Possibly Dr. Chunder might consult 
financial experts who may advise Kim 
on this matter.
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But this is not enough at this stage 
to emphasize on the value of adult 
education for the poor man. If you 
go to him and tell him, ‘You will 
learn the three Rs., he will say 
‘How will it help in earning my 
bread?’ We have not thought of that 
famous slogan of the German play
wright, Bertolt Brecht, ‘Oh! Hungry 
man, get hold of a book and that is 
your weapon. That is the weapon 
which a hungry man can fight with 
against exploitation. That is the 
weapon with which a hungry man 
can fight against poverty. That is the 
weapon with which a hungry man 
can fight for bringing about a social 
transformation.’ This is the very basic 
thing I want to submit at this stage. 
In this world there have been many 
examples of countries, many socialist 
countries which have achieved total 
Meracy through State’s efforts and co
operative efforts. It may be argued 
at this stage that our State not being 
a socialist State or since we are not 
believing either in a totalitarian 
form or collectivism, effort by tne 
State is not called for.

Mr. Chandrappan has already given 
examples of China, Cuba, Vietnam, 
etc. I do not want to multiply the 
examples. I only want to give a small 
example of a socialist country from 
my own experience. Last year I had 
a chance to go to the different Soviet 
Socialist Republics. I visited Uzbek
istan. The Vice President of the Soviet 
Union is a lady from Uzbekistan—a 
Muslim lady. I said to her, “Sincp 
illiteracy in your country was of a high 
percentage, how did you manage it? 
How is it that in your country women 
are running textile mills, women run 
tractors?’' X had to bow my head in 
shame when she said, “In 1917, the 
literacy over there was 2 per cent, 
but in 3927 they had 100 per cent 
literacy." This is possible where the 
State takes interest.

I bring to your notice another ex
ample. It will be more relevant to 
the Indian conditions. I refer to the 
experience of Paulofreire and his 
work in Brazil. Columbia and. other

Latin American countries. I am sure 
the Education Minister is acquainted 
with Paulofreire—the historic work 
'the Pedagogy of the oppressed’ in 
which 'he speaks about functional 
literacy, in which he speaks about 
how one can make this whole system 
of education to function for the poor 
man who is working on land and in 
the forest. How can this be done?

A t this stage I want to say that the* 
experience of the Latin American 
countries in this respect is not only 
welcome but we need to emulate 
efforts to find our moorings in His 
respect. I have no doubt that it is 
possible to evolve su national con
sensus on a scheme to make adult 
education free and compulsory. We 
ran raise revenue for the adult edu
cation. This will cut across party lines, 
cut across political lines. It is possi
ble and it has been shown in this 
country.

Yesterday, I was talking to some 
students from Jaipur. They are from 
Rajasthan University. By 1978 they 
are going to make Jaipur literate. 1 
do not know how far their target 
will be achieved. Voluntary effort 
has to be encouraged by the Govern
ment. All this is good but not <{0od 
enough. The State must intervene 
at this stage. We cannot afford that 
lakhs. and crores of our countrymen 
should remain in the darkness of 
illiteracy. We cannot allow them to 
t>e oppressed for ages and ages. We 
must bring to them the light of edu
cation. This is the duly of all modem 
States and this is the duty of the 
Indian State.

Lot of talk has been going on about 
compulsory sterilization. This has 
happened in this country. It is un
fortunate that in this country people 
went in for forcible sterilisation. Had 
the people been literate, there would 
not have been excesses. There woutd 
not have been cases which the Health 
Minister was mentioning yesterday.

I will also draw the attention of tf&e 
Minister to the report of the task 
force of U.G.C. on Adult Education
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which suggested that system of adult 
education be made a compulsory 
subject in most of the Indian uni'1 
versities. Up till now this very basic 
and immediate thing has’ not been 
done. The universities have not 
introduced ‘Adult Education’ as a part 
of their curriculum though it wat 
recommended by the U.G C. a year 
ago.

While commending the Bill, I say 
that both the State effort and volun
tary effort are called lor at this stage 
to ftgYA agains.1 tins grave problem 
which threatens to take our country 
back towards extinction. In this 
context I end with the quotation 
from Rabindra Nath

't  arfcr t f v  wqrrnr
wwrft f t  wwrt ww*

STT̂ ,
vm frh i rrar «rfr% fcrr m i 

WTl^T ^rrr spth

tw ^r^fW 3TT^% ffr^(rr«rr^3Tf«r51”

—‘Oh, unfortunate country, those
whom you have insulted, to those.
you have to be equal in insult’

I appeal to the Education Minister 
to take appropriate steps to evolve * 
national cbnstiolisness so that we can 
t>e free from this national ‘shame arid 
national insult.

SHRI SHYAMAPRASANNA BHAT- 
TACHARYYA (Uluberia): 1 basically 
support ihis Rill moved by Mr. 
Chandrappan.

Sir, I think that the Bill will help 
Dr. Chunder, our Education Minister 
to know the attitude of different sec
tions of the House about how Members 
Yeel on those matters.

Our Constitution laid long ago that 
illiteracy must be abolished within 10 
j»«ar». But Congress government 
1» fe t« te £ d  t t y *  « &  &mot

and police and curtailed the education 
budget. This has long been thfeir 
policy.

Now. in West Bengal there have 
been some social initiatives regarding 
development of Adult Education in 
Hooghl> district. 2,000 adult persons 
were given education. But the polire 
anested these persons who were edu
cating the people. This campaign wat> 
thus s-topped by the police there.

If you go to a remote vilage in a rural 
area of our scheduled cas»e and sche
duled tribe people you will find that 
the parents want their children some
how to earn something so that in theii 
totality they can have minimum earn
ing f o r  their existence. In spite of 
their wish to educate their children 
they cannot afford to do it because the 
child has to earn something for the 
family to be run.

The urge for a new life has to be 
there. The urge of the people to' edu 
cate their children is lacking now 
This has to be developed in out 
people.

Our Janata Government, particularly 
our Education Minister, is eager to 
drive out illiteracy. We should de
velop the zeal oX the people for a n e w  
life iti the village and we should put 
all our resources in this regard for a*1 
round agricultural development, foi 
setting up rural industries and lot 
driving out poverty and Illiteracy.

We should develop not only rural 
industry but we should bring About 
radical land reforms as China haa done 
With this new enthusiasm developed 
among"our rural masses. I am sure that 
our efforts will be- successful If the 
necessary urge is developed among the 
rural people. I am sure the Govern
ment’s efforts will succeed in eradicat
ing illiteracy from thia country, along 
with the bringing in of total rural 
developnpent.

jThesre certain tandrftform J*w«
passed by Jfe* prevHm*Congw«*0ov-
w m m  feit *s*£u*t jjjm
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was not there. As the Taak-force on 
Land Reform* has said, In spite of so 
many land reforms, there was no will 
in the machinery of the Government 
to execute it. There was no urge to 
fulfil those reforms.

The cooperation of the mass of our 
people was not taken So, if education 
Is to be developed, then that must be 
made part and parcel of the total cam
paign to create a new life among the

• villagers by developing industries and 
agriculture. * For that purpose a new 
initiative must be developed.

That should be ihe objective behind 
this I urge upon the hon. Minister fo 
see that it is developed. Everything 
is there in the manifesto. Their pro
mise is there. That promise has got 
to be translated into action and into a 
reality To Ignite that spirit for a new 
life among the people and to build a 
new India, campaign to get rid of 
illiteracy should be made a part and 
parcel of the objectives of the struggle 
for new life and New India.

SHRI S. KUNDU (Balasore): Mr.
Chairman, Sir, I did not wish to speak 
on this Bill. But, after listening to my 
good friend, Shri Chandrappan, I 
thought (hat Z should add a few words 
for his brilliant speech which he has 
made in this House.

Si*, I support his ideas entirely but 
at the moment, it would be very diffi
cult to support this Bill as it is. 1 
should thank hdm, however, because 
he has given us an opportunity to dis
cuss this Important topic in this House.

It is Indeed a tin, rather, it is a 
tragedy that in India, there are 22 to 
23 crores of illiterates and 230 million 
dumb people. It is something very 

i much agonising to think that even 
after thirty years of our freedom, this 
sort of situation still prevails in India.

When Independence came in 1947 
and when We were young students 
then we swefaarged with
utarietfeat, perhaps, wtthla a period of 
five to ten years we would have the

first massive attack against this illi
teracy and the entire youth and student 
forces would be deployed against that 
massive attack—what should I say— 
against this very bad disease, indeed 
and, in a short period, through volun
tary force and labour, we would be 
able to make all people literate. But, 
somehow, years have gone by but still 
our hopes have been shattered. Ins
tead of channelising the enthusiasm of 
the young people in a proper direction, 
more and more bureaucratic thoughts 
and actions have started prevailing in 
our administration and education com
pletely became the exclusive preserve 
of the few elite and, to-day, in spite of 
the pronouncements in the Directive 
Principles that within ten years’ 
period, we shall do away illiteracy, the 
rate of growth of illiteracy is more 
and more. This is a most unfortunate 
and sad thing.

Any battle against poverty or any 
battle against the want should proceed 
with a massive war against illiteracy. 
When I sav ‘battle against poverty' I 
qualify it and I say that we must pro
ceed on a war footing against illiteracy. 
It is difficult to build any super-struc
ture of democracy with ignorant people 
or, if I may say So, with this founda
tion of ignorance it Is impossible to 
build any super-structure of democra
cy, nationalism, secularism or even 
socialism in this country. Therefore, 
Sir, it is very necessary that the whole 
thing should be looked into from a 
f resh angle.

Mr. Chairman, Sir, I agree with Mr. 
Chandrappan when he says that this is 
not a party issue. It is definitely a 
national issue. There cannot be any 
bigger national issue than this. There
fore, I would request the hon’ble Edu
cation Minister to see as to how we can 
lend & national perspective to this 
whole problem. If we do not tackle 
this cancer which is eating into the 
vitals of the harmonious growth of a 
nation, the whole nation will be ruined. 
We appreciate the various suggestions 
made by Mr. Chandrappan from thi* 
point ° f view.



Vietnam tilled their land with bombs

259 Compulsory AduH JULY 1, 1877 education Bill 260

[Shri S. Kundu]

But Mr. Chandrappan, as usual, was 
reading through his preamble and 
quoted some of the countries which are 
allied with the Soviet Union. Though 
he mentioned about China in his 
speech, yet he never mentioned the 
same in the memorandum. Mr. Chair, 
man, Sir, my country, my people and 
my government would accept anything 
that is good throughout the world. It 
keeps itg eyes and ears open and re
jects anything which is bad. Sir, he 
must have read about Yugoslavia when 
it was attacked by the Soviet Union in 
1947-48. At that time Marshal Tito 
came to the Belgrade university and 
addressed the students.- “I am attacked 
by my former friend and ally. Soviet 
Russia. 1 want to build a road to the 
port which is hundred kilometres away 
and at the same time I want to tackle 
the problem of illiteracy.*’ Thousands 
of students volunteered. While in the 
day they constructed roads, in the night 
they started adult eiucation centres, 
much before Marshal Tito would ex
pect the roads were completed and 
people were also made literate. This 
has been possible there.

AN HON. MEMBER: Which war
are you referring to?

SHRI S. KUNDU; in 1948 Yugosla
via had a war with Soviet Russia. In 
African countries like Tanzania—I do 
not know much about that country, but 
I have heard much about that coun
try—the adult education scheme is get
ting the pride of place. Similarly as 
he said, in countries like Vietnam, I 
am thrilled to know that the people of

on their back and whenever they saw 
American bomber* they threw the 
bombs at them and at the same time 
they went to the villages to teach the 
villagers and make them literate. They 
also taught them what ought to be 
taught. They taught them how to 
build a nation, how to treat human 
beings, how to know the real content 
and quality of many good things for 
which Gandhiji lived, Gandhiji worked 
and Gandhiji died. Gandhiji said that 
if we wanted to know the whole of 
India, we must first know the millions 
of villagers, we must know and under
stand the millions of people living in 
villages. Therefore, perhaps I could 
find one person after Raja Ram Mohan 
Roy. is Gandhiji who understood this 
problem in its correct perspective. At 
that time, when Gandhiji started the 
movement of non-cooperation agalnsl 
the British 'regime, he started volun
tary adult education. 1 would now ap
peal to the hon. Minister if he could con. 
sider the possibility of closing all the 
universities and colleges—if not in the 
near future but after sometime—for one 
year so that the students, and the teach* 
ers could go to the villages and teach 
the villager*. The entire present edu
cation system should be changed. 1 
cannot imagine when some people cry 
that they have to find a seat in some 
of the schools in a cool place in the 
Himalayan region. As soon a ehjUf is 
bom. the parent immediately starts 
reserving a seat in a public school. 
Some people boast themselves that 
they are spending some Rs. 1900 or so 
per month for the education of their 
lads and still they say they are poor
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and they cotild not save anything. 
There should be some basic change in 
the whole system. I want to know 
whether it would be possible to close 
down some 0f the universities and 
'public schools, at least far 4 months, 
and send the teacher and the taughl 
to the villages and draw up a pro
gramme of adult education. Within a 
period of 4 months or 5 months, we 
can make the villages people literate. 
We can make them read and write. If 
we also take up the services of un
employed educated people who are in 
the villages, we can successfully com
plete this programme. Therefore, we 
have to face It as a national problem. 
We have to teach them with necessary 
equipments and other apparatus. We 
should not make them crammers. 
There are many crammers among the 
people who just like to sing music, and 
reel out statistics, but they have no 
commitment to anything. We do not 
want people who say that they are 
so-called Intelligent people. Unless 
these people acquire a lot of wisdom, 
wisdom on the top of everything, it 
would not have been possible for us to 
put an end to the Congress mis-rule 
for the last 30 years, especially for the 
last 19 months during the Emergency. 
People are there in the villages with 
a lot of wisdom. But that has to be 
canalised. Therefore we have to draw 
up a crash programme and see whe
ther we can make literate these 23 
crores of illiterate people within five 
years. The whole content of this pro
gramme should be voluntary, like the 
bare foot doctors. We do not want 
students end lecturers and readers 
with black ties to go to the villages. 
They should go and like the villagers 
in the village conditions. If you go 
with sophisticated «*as ft will curb 
fluyw- In conclusion, we should also 
consider whether it would ba possible 
to mop up some money for this, It is 
just aloud, would it be possi

ble to raise some sort of education tax, 
not by force and compelling 
the people. We feel that this 
is a sort of a national pro
gramme and we want to do it within 
five years, let us go and tell the people; 
give us Rs. 5 a year. We can ask 
people who are earning more than 500 
or 800 a month. Perhaps we can get 
about a 100 crores from those people 
and build up a fund. With this fund 
a voluntary programme could be start* 
ed and this would go to a great extent 
in solving this problem. While I sup
port the idea of Mr. Chandrappan, I 
thank him for giving the House an op
portunity to discuss the problem. I 
request him to withdraw the Bill so 
that we can get a better opportunity to 
discuss the entire thing. 1 hope the 
hon. Minister would respond to our 
request and 1 think he is also going to 
request him to do likewise.

SHRI T. A. PAI (Udipi)- I must 
congratulate my hon. friend Mr. Chand
rappan for raising an issue of great 
national importance before the House. 
I do not know why the previous 
speaker wants this Bill to be with
drawn unless there is an assurance 
by the government that they are 
equally serious, not to talk out thi* 
problem but, to do something about 
this much more seriously than this was 
tackled all these years. Por a de
veloping country the worst enemies are 
poverty, illiteracy and ill health and 
unemployment. We have had wars 
with Pakistan and China and ultimate
ly we had to sit across the table and 
compromise with them. There can be 
no compromise on these issues so far 
as the people of this country are con
cerned. After thirty years of inde
pendence, with thousands of crores 
money spent on education, we continue 
to be a nation of illiterates.

lft.M hr*.

[Sbbx Soot Stock Patil in the Choir]

The percentage has gone up from 14 
to 2d per cent. This percentage is Uiu-
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3ory because it takes into account 
states like Kerala with 95 per cent 
literacy and may be Tamilnadu with 
90 per cent and also states like Bihaf 
where it would be 6 to 8 per cent. It 
is like the average depth of a river. 
We are a nation of illiterates. On 
account of the population growth in 
this country we have in absolute 
numbers more illiterates today than 
we had when we began as an indepen
dent nation. When the East India 
Company came here, Europe was an 
illiterate country and India was liter
ate because our system of culture re
quired every parent to send his child 
to a guru to get educated. The moment 
the system of Macaulay was introduced 
to produce a few quill drivers in this 
country, English education became the 
only education and the existing system 
was destroyed. The result is that to
day among the developing countries. 
India after independence still continues 
to present this picture. We have 
several castes in this country and we 
have introduced one more, the caste of 
literates and illiterates. The result is 
that certain occupations continue to be 
reserved for the illiterates because the 
literates think that they are not good 
mough for them. If only everybody 
was literate in this country, then the 
social barriers would have been broken 
and we would have ceased to be feuda
list countrv. We have tried to be a 
socialist country. But I am afraid 
socialism and feudalism do not go to
gether. Today we are a very class con
scious country. We are absolutely 
leudalistic in our outlook with a high 
and low not only on account of birth 
but also because the opportunities to 
get educated have been denied to mil
lions of people. So it is of outmoft 
importance that the entire educational 
system will have to be looked into. I 
would say that while we have always 
dealt with this problem in a compart* 
mentalised way—adult illiteracy, ele
mentary education, secondary educa
tion and higher education—the time 
has come when we have got to take 
the while picture in totality because it

the resources are limited, it Jg wise 
that these resources are reallocated to 
do what is moat important, if neces
sary, by cutting down the exependiture 
that we have been incurring. Mow 
when we are not providing enough 
money or elementary education, when 
we find that there are drop outs upto 
40 per cent by 6th standard, upto 60 
per cent by 8th standard and when 
the millions of children are relapsing 
into illiteracy, what are we going 
to do about it? On the other 
hand a great exercise is whether 
we should have lO-f-2 or 10-f-3. 
It does not make any difference. You 
are only ttnnktag oi the elite type til 
society which gets educated at the 
expense of the country. We have been 
thinking of the transfer of resources. 
When you transfer resources to the 
elite society to get higher education— 
I do not deny its importance—what is 
most important is you cannot educate 
a few people keeping millions of peo
ple illiterate. The object of the coun
try's educational policy should be 
making everybody literate. Prom this 
point of view, I would request you to 
look into the whole proposition and 
take up the challenge. The nation 
must take up the challenge for getting 
ourselves educated. After all our 
Planning Commission and Finance 
Ministry always think that any amount 
spent on education is more of social 
welfare and in economic terms it is 
not an investment. It is an archaic
idea because it is an investment in
the human being. U investment 1*>
the human being is not important in
this country, it does not matter what 
types of investments you Indulge in. 
Afterall, development is for the man. 
If our planning is not centred around 
man, our planning has absolutely no 
meaning. If example of Soviet Russia. 
China and all other countries have 
been pointed out, it is open to our 
eyes that all the developing countries 
have given the greatest importance to 
man. Unfortunately in this country 
we have only spoken about him. But 
we have ignored him because are 
yet to find out who the common man 
is.
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Thank you very much. 1 support 
this BUI very strongly.

SHRI CHTTA BASU (Barasat): Sir, 
I rise to congratulate my friend Mr. 
Chandrappan for offering us the 
opportunity of discussing such an im
portant national issue. I also agree 
with him that it is not his privilege 
alone to raise such an issue today. 
This issue has been discussed and I 
think there have been certain program
mes in this respect also. But there 
are certain new elements in this pro
posal which I will discuss or I would 
like to point out to the hon. Minister 
and to the House. The magnitude of 
the problem has been identified by 
the over of the ill himself and from 
other sources also. I have got one 
set of figures, which is very alarming 
to me. The source of it is a Govern
ment Agency. It says that there^are 
about 5,26,00,000 adult people In the age 
group of 15 to 25 who are illiterate. Thi* 
is the working population. This entire 
working population is illiterate. That 
means for every 12 adult work
ing population, one is illiterate. Is 
it not a drag on the national wealth 
because human capacity is the greatest 
wealth? It is the greatest drag on the 
human strength itself. I do not say 
that the minister is not alive to the 
problem, because in bis first policy 
statement made in the House on the 
5th April 77, immediately after assum
ing office, he stated:

“In term of numbers, 1 understand 
more than 200 million adults below 
the age of 50 are still illiterate."

I hope the Janata Government will 
continue to pursue the policy which 
is conducive to eradicate this scourge 
which the minister himself has identifi
ed m. quantitative terms. Of course, 
In this pdlicy statement he has not 
spelt out the ^measures which his gov* 
jrnment proposes to take in order to 
eradicate this scourge in our social 
life. But attempts have been made In 
this vsgajd and steps have .been taken 
for the literacy campaign among adults. 
Manynon-official agencies have been 
put fetfb commission. Ttos programme

of action has generally been divided 
into two classes—non-formal educatioi 
and functional literacy campaign, 1 
have mention these two programme 
taken up by the erstwhile government 
I do not want to enter into a debate 
as to whether they are good or bad. 
But what have been the achievementa 
of this programme? According to the 
government agency's evaluation, it is 
said that by the end of the fifth five 
year plan, the functional literacy pro
jects are expected to cover 200 districts, 
the number of people expected to bene
fit being about 20 lakhs adutts—1 add 
the word ‘only’. If I accept the 
miniser’s statement that there are 5.26 
crores of adults who constitute the 
working force of our country, by the 
programme of action pursued by the 
previous government, by the end of 
the fifth plan, the benefit will reach 
only 20 lakhs people. What about the 
remaining 5 crores? There are also 
voluntary organisations. My friend, 
Shri Kundu, was very eloquent about 
relying entirely on the voluntary 
efforts. He mentioned the name of 
the great Mahatma Gandhi I donot 
for a movement belittle the scope or 
importance of the role to be played by 
or has been played by the voluntary 
organisations. But the result has not 
been very satisfactory and it does not 
lead us to a place from where we can 
really say that we can eradicate it 
within a specified period of time. 
If there is a new element in the pro
posal of Mr. Chandrappan' I think tha* 
it is an element of compulsion. While 
agreeing to the necessity or vital role 
to be played by the Voluntary organi
s a t io n , the element of compulsion is 
necessary as for as I have understood 
Mr. Chandrappan, and in this respect 
I am in complete agreement with him. 
It is not the question of political con
sideration. I t  is not the question of 
any ideological issue. It is not even 
the question of communism or socia
lism. Even in this capitalist country 
it is one of the firit attempt* that by 
pursuing the capitalist path of de
velopment, it also wants the develop
ment of literacy. If thei» is any new 
element in DM proposal the newness
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lies in compulsion. He has elaborat
ed the scheme by which our working 
people can have some scope of literacy 
and the employer will have to bear a 
certain part of the responsibility. 
The Government will also have to 
bear certain responsibility. Sir, I 
strongly support the measure because 
unless there is an element of compul
sion, if we leave it entirely to the 
voluntary effort, we shall not be able 
to reach the target.

SHRI VASANT SATHE (Akola): 
Don’t talk of compulsion. That word 
is taboo.

SHRI CHITTA BASU: I don’t like to 
join issue with you. Therefore, I 
urge upon the hon. Minister to give a 
careful consideration to the set of pro
posals which have been embodied in 
the Bill and if he feels it necessary to 
further expand it, he is certainly free 
to do so, but by merely leaving the 
matter to the voluntary organisation
and voluntary effort, I am afraid the
matter will be rather shelved and the 
problem will not be solved. If he 
wants to fight against poverty and illi
teracy, the element of compulsion 
should be there and we cannot fight 
shy of this new element of compulsion. 
And compulsion does not lead to 
totalitarianism, I would make this 
clear. It is not the concept of totali
tarianism. You force your citizens to 
behave in a way as the State wants. 
It is not totalitarian, it i$ merely a dir. 
ection, a meaningful and purposeful 
direction of life. I think the Janata 
Party is not averse to that meaningful 
and purposeful life.

With these words, Sir, I strongly 
eommend this BUI at this stage of 
consideration.

*ft, 115 aft IW w  ww 
«rmr $, nr M N *  wrc*

mre Sw g, fcfa*

q ^ r  i r p t f  ft f t r « T

f t  f t  to s t 1 1 «rnr ftwr *r w m t  
f t  fttm *r **tR?rr

*rt 'Tftf %
ftr tr  i t t t  f w  a p r f  f
S r f a r  f R n t  i r f r t f  %  f w f t  ft q * i %  %  
fa* 1 1 ap̂ f * t «rnr |
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«t f*pr ftM t 1 n f irtr fr ro r f*rrt 

5t v r  (  vtit % f*nrr fcr fftir 
*fhc firw c w r  jv r  | 1 fv A  it*
THTiw tf^̂ rf^^w^wTfatlpyww
t  n v  « w t  mft mu itt P r o r c
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f̂ RtSnSTT ’9Tft W  WlWS •PT
fi4wr?r *ft air$*rr 1 flf ?ft firrrr 
t  % ^ t t  f̂ nwTTcrr % Tffr f t  «ft f*rrrr 
f̂t̂ 55T5T STfT |  *ftT iTSRflt % R̂T 

1 1 t̂ refr^T v t fanft % f?n? 
^ 3r^ $ fas*tffirfcn rfa« n -*iT j 1 
f’Twrsnr ffa: vftasfa cjw? at** ?n£t w  
<fWr % I

5f Sfff «Htt? ¥ffiT 
^ n t f t t f a f a t f a t f M w  wror 
¥  ^  ^  Tm f t  ftwr *m? 1 w %  
fan* *rt* awi% ^  wt?t t  » ^ «rmft 
«R fR T ^ !rrfifv fUTtftfTTSffagRT 
% m r ®: srter  vt ^  tow t 
»tot 1 1  * f  Skt qrq*r*Tft % m  fwrr 
«rraT | *nfa *  ?rWf wt ffiwt *rwr

i * f  fcr fit ft ftwr «p»t Srfor tfWf 
^  m t  * ff w*im m t t *pff *r 
T O ^ f iw r r s  420wfiwr*iT^wiiiT 
arnr frng% fjnrr wrr s tw  merarr % 
*rm qr iiW f.% frw fe«n | ? %« % 
ftnrr %ftsr flnsnsrr

j f  11 i m  ^  jn ffe  ^pNV iw 
^  muto $  m  ij^ m  **mrr

amrr i^ r w i r ^ ^ fr ^ i r t t ^ f lw r r  
% ot 8f »r v?^r nwr *fNw nr ^
f t 5*rr i*n rr 1

#  f t W T  # ? f t  %  ’’f l f f l 'T
f t r  #  r r  i t  P p t t t  ^ r %  ^ r r v j r  
«pt w t r  f r  ^ r r  ^ r ?  f ^  

m f t  t* W f  «trr ? m r ? w  ^  1 tx  s r v r r  
t t  f ' t f  t T O T  *r  « t « 0 t  n r  w  
? w r  %  9r m  ^nr# 1 w ^ o f  

f r ^ r J f  ^  ftr e r r  « r a f a  

^5t  ^rrrft * r r f ^  « r t r  q ; v  ^ f t  f t r e f r  i w  
* & m  f H t  T i l f q - 1 r r s r r  ^ r  

^rr » f* ft  t o r ,  f ? W T  <rraf q v  m w  1 
s* r r t  ^ r R r  v r  w ^ r i r t  i f h  ^ n |  5 9 f t

*PT # 2 T  f t  %  f^TtJ 
? t ,  f w r  T f f f ? r  f t ,  ^ t n r ^ r  

q a p  3P T f  h ft  ^ t  a p r w  I $ S T  ? T f f  
f t a r r  |  e ft  w f  s f r r f  t ?  w i  ? ^ f f  *r  

¥ 5*r  « f t r  f » n ^  ^  zjt w r f  ^  1 
^ i f f  v t f  ?r*rn r f i w r r  w ft * p w w  *j$  ? f t  

fm  e r r f  %  a fa r f  %  vmr.
& m a  f^nT arr ? r ^ * f  1 * z  irR n ftfirflrr  

f W t ? f t s r > f f a w ^ f r ^ i r n T ^ f ? f t 3 p f t  

i n r g ? :  v r  F T i v r  v %  ?r w v r  ^ v n R r r  
^ f l % * n w P r « r r r ? r f a r ^ l r * r T i T n T  n m
?R??t I  I ? r *T R  < T W T  *r *T T  d T T  ? R  f t
^ r r  ^ r r f ^  |  eft f t w r  » f t  i n r n r  * r t t  t k  

^ f t  f W t  1 f tR r %  < r f p i n *
$  s j’W t  s r m r t  5 ^ ? ? r  *r»^ v v t t  ft^ r r  

i i h :  ^  *rrer f f m d  w w f  #  « w w  
« m ¥ t  f i T r f t  f N t  « i k  ^  t i c ^ q f i r «p t 

# S T f t J T T ^ f t f T ^ 27f t , f i f W T W f W T V ? » 
^BTFT ?TT«f ̂  » f t  SRTC( I J 3 W « f ^ * T T

3ft vr 3ft wf?r trr, aft v*$ wt 
Mrr I  im A  e w w r n
I  1

%?$ wrff % imr #  vnfr »w  #t
P W  TOl f  1



271 Compulsory AduU JULY 1, 1077 Education BM z7z

Seme ho% Members tote—
MR. CHAIRMAN: I realise that the 

Bill is very important and there are a 
number of members who want to speak, 
according to my list. There is also a 
request lor extending the time. The 
position is that for Private Members’ 
Bills no extension of time can be grant- 
ed. So, now may I request the Minis
ter in charge to reply?

•ft tprc rm  iftqwr ^  (f*nmrr- 
®rrar) fan  f  i
ftnre ?  w  i

MR. CHAIRMAN: The difficulty is 
that there are a number of speakers. 
The hon. Minister will have to reply. 
I have ascertained from him that he 
will require at least 30 minutes. Then 
Shri Chandrappan will have to reply.

PROF. P. G. MAVALANKAR (Gan
dhinagar); You can extend the time.

MR. CHAIRMAN: There is no pre
cedent for extension of time. The pro- 
vision is that if there is unanimous 
consent, then we can extend the time. 
Is there unanimity in this matter?

SOME HON. MEMBERS: Yes.

MR. CHAIRMAN: Then the question 
is by how much time we will extend 
it.

SHRl SAMAR GUHA (Contai): Sir,
I do not disagree to the extension of 
the time for this Bill. Today the whole 
of the time can be taken up lor this 
Bill. But, on the next Private Mem
bers’ Bill day, I should be given a few 
minutes at the end, say 10 0? 16 
minutes. So that I can move my Bill 
for consideration.

MR. CHAIRMAN: The difficulty in 
have to stand over.

SHRI SAMAR GUHA; I want only 
to start. Just one minute will do.

MR. CHAIRMAN; The difficulty in 
that you can have It only if we extend

the time. The sense of the House ia 
that we should extend the time for this 
Bill. We can sit for half an hour 
extra.

SHRI M. RAM GOPAL REDDY 
(Nizamabad); Mr. Chairman, Sir, to 
cure the disease first there must be 
proper diagnosis, then proper prescrip
tion and then proper application of the 
medicine. Here the malady or the 
disease is the illiteracy in this country. 
What should we do with the illiteracy 
in this country? Every year we are 
adding to our population about 1.3 
crores, which is more than the entire 
population of the continent of Austra
lia. Every four years we are produc
ing as many people as there are in 
Great Britain. In four years we ero 
producing as many people as there are 
in West Germany. If the population 
goes on increasing in this way, be it 
the Janata Government or any other 
Government in power, could they pro
vide education to every child? Already 
the States are spending 25 per cent of 
their budget on education. So, it is 
not a small problem. The population 
of the developed countries in the world 
while they were developing, had gone 
down. France, Germany and England 
had to give incentives for producing 
more children. But here, in West 
Bengal, in the First Five Year Plan 
we produced at the rate of 4.3 per 
year and our average growth of popu
lation is 2.5. When we achieved inde- 
pendence, we were 30 crores. After 
30 years, we are 60 crores. And the 
Janata Government says that they have 
come to power because there was com
pulsion. This is strange logic. My 
suggestion is that if you have to apply 
the correct medicine, first you have to 
control the birth rate. The birth rate 
should be equal to the death rate. Un
less and until that is done nothing is 
going to happen. When we got inde
pendence, our literacy was 10 per cent,

MR. CHAIRMAN: Are you on the 
principles of the Bill?

SHRI M. RAM GOPAL REDDY: In 
our State there is one Hart Sarvottama 
Rao who baa introduced a system of
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teaching Telugu in 30 day*. He has 
stated that each one must teach one.
II this policy is adopted, I think the 
entire nation can he educated without 
spending any money.

Alter all* from where will this Minis
ter bring the money? Only through 
taxes. And there are 30 many priori
ties. Already, the money that is being 
spent on education is out of all propor
tion, we are spending more money on 
it. So, I propose that the hon. Minister 
should call aU the voluntary organisa
tions and persuade them to start teach, 
ing the people so that they may become 
literate. Most of the MPs., I think, are 
literate. Let us start teaching people 
in our own villages, and when we come 
here next time, let us report to the 
hon. Minister how many people we 
have educated. What is the use of 
merely talking? We are about 750 
MPs. Let each M.P. teach at least ten 
persons. The number of literates will 
go up by 7,500 every year. That will 
be an inducement and encouragement 
to other people.

An hon. Member suggested the abo
lition of all public schools. Why do 
you abolish? Instead, you raise the 
village primary school to the level of 
the public school. Why do you destroy 
a huge building and have hermitages 
with people sitting under the trees 
like sanyasis? These are strange ideas. 
Dr. Lohia might have said something 
on some occasion, but that cannot be 
the Bible for all time to time.

«ft w faw r srtti (« f*T) :
VFFfhr snrwftr mfhnr, $  wnrfhr w w  
u k t sn?3?r fin r «rr gf t f t r

srtrrf km |f fa  firar ***  %
jnpg?r fa*T »Srfa* ina fK r I

*Tf WTDp* % WWI T$ f
nr ^RTT « IW W  ftw  «TT 1% 

p  zvgs ftarr m  i Srfasr
*r$t fairr »wr 1 f*nft

v s  m w yr faro  ^  30 ^  
i f  w fu w r i w  • n t w w t 
f*n O  v w rc  ir t  srwrfawrr w rf^

«ft, *«br«m fa *T  <tt, «r* fa ta
w r  > « t r f f*  w f t

$ 1 «nrwr 
I  ft? f* r r ft i^hrpf w tv tt f  ?r *n:
WRT Sim I T̂TTt UTTOfltr <R**rU 
% fawT *rfr snrsr T ft |  i anr 
* f t  fs^nrm f %

f f T  t  fa  apT JTPTfOT f a f a ? r  «|T ,
f *  wrf«f?r H f f K T  a n q ? n  « n  1 j » f t  * » t t w  
«ir fa  3*  f*r frcfr ^mnr * ft  fn  \

r̂ar fn rrt jt?t
w T n t f t  ?ft »rt i qf?r fasrr «rc
wpppt farr *rt, fsra% sfrit farsir 
f t  i f t r  q r  ^ r n f t  * f t  a n  i ^ m i r t  

s r q v  s t i r  f t  f a w r c c r r  1 1 i t p j  f » r  
*3% t  fa *r*TT* Jr ftaTUVT % 
m rt”! ifr, furrxi fr^ rr ^?tt %, 

<tt iTfr st?t 5nr«FT irrtn r v r  T f t  ̂ 1 
^  f=rWt «FT 5 ft^ » I  f a m  5TT T f T  t  i

f*rr^ sr3rnj?r % fa it «rtr v t 
w ij % fa it % fa  fatdi
*TT OTTJT fWT ^  I «ffT ?PF
«ft w w  5t fu rft fa«n % fa* «r<r 

wm % srq% «Tnft %
W S R  T T  ? H R  « T f «F*r I ,  ?TT
s fw  fawT h t v r  u ftr

 ̂ ft?ft ^Tlfit I faSTT Vf t̂
ftJ ft ^ Tff* 1 fa  sftoff ^ *rfT |  fa
f a « T  ^ r r f  xr*5»Tf?» %  ^ t  f t  m

i f j f t  %  * i « f t  *? t f t  *rr  mvrvn 
q ^ r f w r  %  » « f t  q ft  f t ,  * i f  ^  f l W R  f W t  

1 w t f a  < » f a w  fr fa ^ r w n ft-
m %  ? r r * ^  wt f f t r r  I  ?ft
^nft qv  ft  #«irft % irfaT w t  f  \ 
innc fasn wt Tarftr »nft ftifir  ^5 
fa ff^ tfa ^ v ^ t€ tw < r ^ fin ^ frrft 
«rfar inr <wf»for Ir
f t  S ^ i  *T f t  I
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yg-fa ft 5rrr ?rf |  ft? aft *ft 
F w t  q * %  f t  f t  « f k  ^  to t  
? r n j ; ^ a n ^  1 xtrst * f t * r r i  s t t t  
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tt  qf?r <rT»
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s p jT  f a f T F T t  i f  ^ S T  afTcTT |  f a  
tsrrfa*r ar> f t  t « %  f t  *itar ®KT?r 
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«ft s i p  q t i : jt£  ?? ft «rm 

^t ?rfi?fw % fa  *t ftrfw?r t| , ^ f ?ifT 
«ra Tf fltr ar«r^ ft it ft  fasrrct i 
fir ^#t ftrsrr «T̂ t r̂Tf̂ r aft ctt̂ tt̂ tt̂ V 
% »ft# fr«r ^st% an% tfx  ft  *t ft  f»mT  ̂

#«TTT ^  I arm fa ?TT¥ *  
fafln fa  mrf ^rrff5,1 ofaft ttft fwwT 

w f  1 ?ft ^  ftr^T aft q i £ f  
^ ^ ^nft | farctff Prow 20 *ri{t5t
if ft  it ft  faranrSr <n% «rt*r dtft 
ftrefrr fif xft ^Tff5t 1

# ftrw  »t9ft Ir «Pjftif f f
to  2f <?tft fVren sr aft w*f\
*fta  ^ft ?tvt »r i ftrwT ^  f t #
^ r f f i t  f r  m r r  « r #  T t  a n r ft  |  ?ft ^ ? w » t 

ftpctST %  fs tft  J W  i f  5 T C 5  
4 «r 1 fircrr % f t  %It  *n% iwnr % 
wr«rf̂ ift f t  ftrfercr t o t  | 1 *

#  Wft vaft % m * w&  fr^ ^ w w  
s r c r  y f g a r f i w  m  w w i i  w m  |  ^  
«wtt t o i  $ fa  fir «rc ^ ft  itfn *  
wnw ¥«t \
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wio ttif : s*r-
«rf?r * f  fww fwenrr <g«rt 
grffsrr v r fa m ft  $, ftrcr v t itft 
wFftn «fr *wr«T*r % trtarr «fr, 
wfPp arf «rnr «Pt wfNPFrft 
? fw  w  sTfirMar v f^  % i

<Tf sft ?T?r rft »Tf | fa s?r firer o t ait 
“ ywwwft q;??S tr̂ T̂fTT fâ T” , 

t o  ^ srerfaftsr | i JTPFfta w zw  %
Vt fagr, %flT fasTO Sfrfr

^ f ’lTf TT̂T̂T ^ I T̂f OTtPTTsTT fatSTW 
fSTSTT M*PS I HT̂ TeTTSTcfr fWWT
*t *nw r I  «ftr *  tf?r i srer* 
?i£ t * ,  S r fa *  ftrfa?r $  i “ irfar spr*re

®«ft «P?W *T$ft *Tff fW  ” I STfff- 
T d T  ftr « 1 T  O T  TZTfzTTTW t' UT«5 JT^t f t

r«Ferr f  i *frf?rq % irrrfYir *raw h 
w  fsrfar *FC*rr fa  * f  fa£*pf % *fafo 
^  qrfrarrfir v \  % irf^mf mfm 

n̂̂ TTcTT ftref«TV *Ff I

arfr ?t*p OTwrct ftrerr ot *r«Rr
*  *rr?r»ft*r *rc*ir *r ^ r  ^rf?rr f  

fa  fa?r % 68 srfinRr «ftir srnr
»rfraft **9rc % ;ft% | «f?r*pf
ftrerr &  ot ftwrc ^  forrerwr t  \ 
frfjrrr^ ftrerr snft ft  *OT?t $, are wr«ft 
*rt w  z * $  fan  arrfr, *rtr wren $ fa 
«rnr*ft*r w w  TTf£ z ^  «Ft ?i fanner $ 
f«fR  ^  % ?rnrfsr if ar̂ raT qrsrf ot 
*pt4jt i i*r *pt*t ftrwr vt «rf?rarpf 
*r$ f*p«rT «rr ^iotit $ i

# »nf)f arrsRiT fa  *TPT?far g r tv  *rf*r 
Sr x̂ r f  *tt *r^ i inar «rWf % ?rt*r tn% 
q ^ im r f ^  »Jnt^rd^r^r

* «*  ^rftpr ^ | ,  *w t  f i t  *5*  
69«%TOfFT v r

<*n?r 11 w toft* w rw  t  «if «n?r | \ 
n ftrn  m*i ^  vfkfiNrfir ^  v**rw(t

arft ?rv ftw r w  fr̂ FBT ..

*ft W  tm ifN lW Tft: «WT
% ftrqr fffflft if frtf m i n^t | ?

iTo^finft twf :#irnTffhrwR*r vt 
^dMI Mî dt  ̂ f% f̂ T ^^fc+ *!̂ t
f»r fff^t ^  11

«ft q«?o tnmhnw : fir  w*ft 
T̂t5% | i

it ® ’iwaft f t f f : *ptw ftren % ̂ TT 
f̂ irrsft aft $t v fr  ^ :

“Nearly half the members who 
attended the class during the first 
session have approached the worker 
in-charge to repeat the lessons. In 
fact, they had lapsed into illiteracy.”

* f  stcrctt £® «rcf $  fax  farsnsrr
#  <rfTvf?Rr f t  arppft i w  fanDf w  vwk 
^t sp f crf^rq- irr»rTr«?^f5Tq f r *
11 #  frtfflrar f  f=F ^  ??r s t tr  frr ftrw 
*rff sT$cr ft, ?ft ftrerr *  #  r̂ r
n̂nr %■ ftnfrr vt?tt ^ifftr i ^  

ftreir *#9rmv ̂  flmti^ tt ̂  ii<n#hr
ft*ft, 5HT ^ W* ftWTT Hft ^  arr̂  ̂ I
ftwr ^ r m ivF jftsnrT % ftren 
i>t vtvn ŵ ft ̂  wff Pirc
ftren1 ̂ vtaR r^ »n|lrtRH ft|
*miw4 ?nr ft?rr t  '•w fO T ff (w n 

*n% vt 9firf%vr(t vf<n% *n% 
vnrtt f?r ?iTf vr ftrsr wrt’ f '  i 
*TT5J5  ftTT R̂T % M Nft fft fW9TT 
•rarftr % wft vr*r ^  «nRmr f̂t w ifhwi 
f f f  ^ t n f  11 if »ft »!T#M r^r %
*njt f̂t ftrerr mjjRi if fn# vfc fnr 
%ipt vr ftn iw ftu rl i *rfsft ^  wft T̂?r 
wtf ^tftnj wtftr wf fit fr r  faftWT 

m  w (t vZ#, m y* tt**r
* $ * * * & * $  *T~*flW  «1f



[w r o  T n n f t f ^ i J  

vsft i ^tftfancr ^  v r v  ^rrensn
f t f  1f f %  $  I *1 $  ?ft T J f  S ? T T  f T
•rvmnT $ i 5 *n ft ’srt v rw v rw r $, aft 
TTS? ̂  *Pni4 ITTWZPFWT $
^ f t , W T * T T  f T i f r  W>t f c f l T  fP T  %  T $  f  I

ip T T ^  ?TTO% a ft  ( H T F T T  $  ^  ?t

S[if ^iRT 5*t*TT *ftr «nr | ftren if «rfr- 
*?hr w tm  i to  % f̂ jTT v prt  tft 

*rnpr *ft *rrf& i *nar §*ft
ftiw  *T$T VTf^ f̂t f  fTT 5ft«ff f t
ton f t  * fk  sft ftrerr tfsft % s$«tt 
iffrst 3R wm i ^ ft  ftrerr !®rrf̂  ̂ t o  
% safer if  aft in ft srarcrr |  f f  *  
t o  fT srftnn^T «n*T *?t %*t if f f  i 

% f f * r  i p t t  v R f  fararr f t  f t  - ^ h h i
*rr^r t  ?ft t f t  f̂r % f^ r,
*tift f |T , ^  farefsr * r r ft  *t«®T ^ 
l^ f f lf* d f l i t  OT?$f?Tf *rf*PTR 
% arm ftaT ’vrf^tr i ar*
^ rrf^ T  f T  ^ 5 T  T | T  «TT 5ft ? f t f
* i n i f  ar*r s rfT v r  »t t t p t w  %  <h i § m  f f * r r
$ f f — f'T aR ?Nr T̂T, |[T ®tPrt t jf
t^f Ui««n f t  i

^ r f t  wr?r ^  ( ,  *?r f r a r T  *re ft  a ft 
^  f'T ^ flfH  f f i i T  «nr f f  * n i  s r e n s r T  * r f * r -
*n*r W  f T  H T f T T  % J T T T  tft*ft f t
a w r  ?nft f r  *n*t 11  to  % fat? jt 
* n  %  < m r w r n o f  t  w t r  n  « rn r %  <m r
STWN&faf *TtaPTT t  I *TPT f t  TO % ftP3[ 

if «3[f q k f fa f  fpff*r $ott 
$m \  ft 3g*iftnrr«ttffgftf?m rf
'SPT T O  HfTW®! ftw  f t  TT«$ % 
*r«rft ^  q f i  |  in^  w ^ ra  f r n j
% ftX  T T * 5  f J T W T  %  f ?  W T? "V &  f t

w t iw  $m  i

* * r  Sr f m r  fvrwT tit ^ f

% iw «n#f N̂nr «t« vftfipn ^ w  **, 
wtwm*tfrft 1 1  % ^ trft oft tit q *
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3H!fWt,TO if ^ l*tffT  «JT f f  ̂  
flft*ft *nft^ fT  iftwnrfTw ft?u  g f r
* f  W*JT f t !T T  ^  ^  ftr e iT  t i t  %5TT
w %  « r t r  w t » ft  f S  w m x  f ^  i v f W g  #
f*W?»r fT»TT WnpSfT g  f f  «n R  apERf 
HTwrTTrr # # t «R*Rt f ’T f i f ^ f i t t  ^ftw 
?r ^t «rnr f>  ^Rft̂ ? | ?ft t  firrtir eft ^

f ^ T T  ^ r f f? r  ^  I R W  f g ’ TT f f  f W T  i f  
f T̂ Tf i ^  t i t  aft rns? f t
VTfTCTT ^ ^  ^ *T5fTanr fT^ % f ^  fTTT 
^ f  ® t € t  arrar f t  TT ® f ^  ^ r n r ^  w f t  s r t
f T  T5T T |  t  I * f  v m  &  f | * T T  f f  f fT T  
ftre rT  f t  i r f  ^ t t  y ^ r n t , w r i w  ^ f  o f  
f T T ^ f t  f t  q ? T%  f T  5 |ff5 ^  ^  %CtK  ST*TC f 
ftrwT % ^ t«t ^ iqif̂ tf  *ftr 
f w r  f t  ^ ft  %tpt a f t i  \ f t r f t r r  ^ ft  %  * f t
f fT  «TT f f  t ? f -^ f  '■ft tit MTSVI1HT *ftT
s t  ^ t  i f f  f r  i ^ r f i T t r R i r  ir h r  $f i r m  f  
^TTrf « f t r  *r r  a rrn fv  %■ *i w  ^ ft  b t * t t  ^  

ftnwf wnr tptttgt ?N»t #5 i 
? n * n f t r f  f f t r  fvTHf i t f t

itiftftRT^rpr wq% ? ^ w r  % ?ret % 
<ftr ar*r-?>TT?̂ r % ?nr ff Jt »ft f^»t i 
*T5 ^  t t « ?  f ^  ^ < w t » f t  ^ * f t  i 
» t w  *  ?ft»r fa p r  f t  f t? r  i f  t fr  e r R T  f f ^ t

f*F5T 3rr?TT T R T  f t  5 * T  T T *f t  « ft  
f T  ?ft 3TT?t %  >3»T %  f? T^ f f t T  PP^Eft ?TT|[ 
f t  f t r e n  f T  f t f  % r i  s n r m  $  i 
q r o M  f t  f j R W T  anRTT %  f ^ W T T  f ^ T T  

f i f W I T  f?TTT ^  f f  l f # a f f  ^ ft  

5^ *T ? I f t  ^rft ?TRT T T T  #9T <fff<H
|  « f t r  20  f t m >TTWT^t f t  ttft * * t

«4<SI % fifCJ f l  if *it4 (Hirfl | I ^TfWTT 
^  f ^ T T w r  a n n JT  %  s iftr f t f  * f t  c r q i T R -  
a R f  ¥T?T ^  ft*ft I

i f f #  x i v h w i n  ^ p f  :  t  H T T f t  
<srrt ^ tt jf i wrr firsrfw ^pr f^ f t  
aftw $ i WT̂T anr »ft wt#»t aft ^ jtu t

PROF. P. 6. MAVALANKAR COva* 
dhinagar): Mr. Chairman, Sir, I con
gratulate m y  g o o d  friend, flbri C. X U -
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Chandrappan, for bringing forward 
this Bill because it really focusses the 
attention ot the House and, through 
this House, of the country to a very 
serious problem which unfortunately 
has remained on a low priority in the 
last 30 years. I am afraid, we in this 
country, irrespective of party affilia
tions or otherwise, have not fully realis
ed or measured the urgency and seri
ousness of this problem.

The enormity of illiteracy is a mat
ter of eternal shame, and a further 
shame is that we have tolerated it all 
along; we do not feel bad about it, we 
do not feel sad about it, we do not feel 
ashamed of the fact that a large num
ber of our brethren, our own masters, 
are, by%nd large, illiterate. We should 
feel continuously a sense of shame 
about such a State of affairs, and if 
we feel that continuous sense of shame, 
I am quite sure, we will also give a 
little higher priority to eradicating this 
lack of political and civic education, 
lack of adult education, in our country. 
I feel, therefore, that this Bill is good. 
As Shri Chandrappan himself has said, 
one can have issues with him on this 
or that provision of the Bill. But I 
do not think that his intention is to 
make all of u« agree with all the pro
visions of his Bill; his intention really 
in bringing forward this Bill—>1 hope 
1 am saying this correctly on his be
half—at the moment is to focus the 
attention of the entire country and 
particularly of the Education Minister 
to this enormous problem. I say this 
because the problem of illiteracy, the 
problem of lack of adult education In 
our country, is very disastrous and 
very ugly. As Shri Chandrappan him* 
self has said, illiteracy is the other 
side of poverty, in fact Illiteracy and 
poverty are two sides of the same coin. 
Illiteracy, like poverty, is a curse, and 
we must baniaih it. One must not say. 
‘1 am illiterate because of my past 
birth’s deeds.” we do not say, “we 
are poor because of our past birth's 
deeds', we say that poverty will be 
abolished. Similarly, Illiteracy, lack of 
adult education, must be banished 
from this country. I say this because 
the hardships, the harasstaients and the

humiliations which illiteracy brings 
about, which lack of education brings 
about, on a large number of people, 
we cannot Just tolerate. Therefore, it 
is good that this Bill has been brought 
forward.

I do not think, this is a problem of 
statistics or strategy, although we need 
both statistics and strategy, I am sure, 
the Minister needs both statistics and 
strategy to help him tackle this pro
blem but more than statistics and stra
tegy, what we require is sheer deter* 
mination because it is a matter of our 
own survival. As a democratic society 
and as a free s o c ie t y ,  we shall not sur
vive, i f  a large chunk of our popula
tion remains continuously in back
wardness because of illiteracy and lack 
of opportunities and adult education.

I must also say this. The hon. Mem. 
ber who spoke before me talked about 
literacy. There is a difference between 
literacy and education. As far as edu
cation i8 concerned, our Constitution is 
clear; it says that every Indian citizen 
shall get free and compulsory educa
tion upto the age of fourteen years. 
That is a Constitutional obligation, and 
I am sure that my esteemed friend, 
Dr. chunder, will agree with me that 
he and his Government, and indeed all 
future Governments, will have to make 
a serious effort to see that this Consti
tutional obligation Is met as mudt as 
possible and as quickly as possible. 
But even after you have met that, the 
problem still remains of educating the 
adults. When you have got education 
upto 14 years, when you progress fur
ther, you tend to forget the formal 
education; you need to have Informal 
education; you have to equip and 
strengthen your professional and other 
job requirements. The emphasis Is 
thus shifted from adult education to 
functional education or continuing 
education. For all these, funds are 
reauired, increased allocations axe 
required, programmes are required. 1 
know, my friend, the Education Minis
ter, will say that adult education fc  
prlmarilv and largely, a problem and 
a resoonstbilitr for the State Govern
ments to tackle; the Centre can come
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in the picture only in terms of provid
ing assistance by way of monetary 
grants, etc., to voluntary agencies; per. 
haps, it can run a few pilot projects 
here and there. But, surely, in a coun
try of this enormity, the Government 
of India should, through pilot projects 
and through massive educational and 
financial assistance, give a lead to a 
large number of States and a large 
number of institutions in this country. 
My information is that there are about 
20o voluntary organisations involved m 
this work today; but, for a country of 
this size and with a population of 60 
crores, 200 is just a pittance. We must 
increase this. I am not saying that 
everything jpust be done by the Gov
ernment- most of it can be done by 
voluntary organisations, but the Gov
ernment of India must come forward 
with a large amount of money and 
resources if it considers this to be a 
serious matter. I feel we can go ahead 
on these lines by looking at the expe
rience of countries like U. K., France. 
Canada, U.S.A., Russia, China, Yugo
slavia and many other socialist coun- 
tries. I have no time to go into all the 
details, but In a country like the United 
Kingdom you will find extra-mural 
departments of the various Universities 
doing the job for citizens and, besides, 
the WEA—Workers Educational Asso
ciation—has been doing good work in 
Britain for the last So years or more. 
We must have something on these lines 
in this country—extra mural depart- 
ments and workers educational asso
ciations working together for the bene, 
fit of workers and other people.

Then, in a country like Canada, there 
are correspondence courses. Thou
sands of adults who had left formal 
education at a particular age go thro
ugh correspondence education in order 
to improve and upgrade themselves. 
The same thing can be said with re- 
gard to U.8.A. and Russia and China 
and other such countries but, for want 
of time, t will refer to only one or two 
points about Russia. Here Is a book 
on the Soviet Union by Prof. J. 7. 
Tomiak In which be mentions that in

Russia there are a large number of 
institutions—both voluntary and State 
managed—-which are involved in the 
work of adult education. Some of the 
interesting aspects of the matter can 
be seen from the illustration I am 
going to give you. There are Parents' 
Universities. Even parents need to be 
taught as to how to bring up their 
children in their families. We merely 
bring forth children but don’t know 
how to bring them up. So we require 
education. Russia has also Universities 
of Culture and schools for working and 
rural youth, industrial training centres 
and so on. The point is, whether it is 
Canada, Russia, Britain or China or 
any other country, their Governments, 
voluntary bodies, colleges and Univer
sities and other institutions all make 
a concentrated, combined effort.

Therefore, l want to conclude on 
this aspect by saying that if you really 
want education of adults to continue 
un-interrupted so that it becomes 
better and better and more and more 
improved in terms of quality of its 
work and in terms of production and 
in terms of commitment to ideals, you 
will have to satisfy yourself that it 
enables every adult citizen to contri
bute his or her best to the country’s 
welfare.

That is why, I feel Shri Chandrap- 
pan’s Bill is a good one. I will not go 
into the details but the Bill says that 
since Independence our illiterate popu
lation has increased rather than de
creased and 70 per cent of our popula
tion is still illiterate. Then, what 
about the proportion of women? If 
70 per cent of our people are still illite
rate, I am ashamed to think that a 
large number of our sisters, mothers 
and daughters are much more illiterate 
than men. Mahatma Gandhi, through 
the Kasturba Gandhi National Memo- 
rial Trust, concentrated on the welfare 
of villasres having a population of less 
than 5000, and he concentrated on 
women’s education because he used to 
say that If you educate one woman you 
educate the whole family; whereas tt 
you educate one man, perhaps you
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would have educated only the man— 
I am not sure even about that! So, I 
feel women’s education also requires 
a lot of attention. Shri Chandrappan'* 
Bill says that top priority is needed ior 
this problem of adult education, and 
and resources are also needed 
for this. I am very glad that 
the Prime Minister has appointed 
Dr. Chunder as 8 full-fledged Cabinet 
Minister. I congratulate him on that 
and also our Minister of Education for 
being a member of the Cabinet. For 
the last several years we had been 
seeing that Education Ministers were 
outside the Cabinet. I cannot under
stand how any planned project lor the 
country’s development can succeed 
without the Minister of Education be
ing a member of the Cabinet, the 
highest Council. I am sure that now 
that he is there, with his understand
ing and experience, he will do his best 
to state in the Cabinet itself that re
sources for education must increase.
I will gerhaps say more about this 
when tnfe Demands of the Education 
Ministry come up. I now conclude by 
saying that education is important for 
this country. And may I say that we 
are a country comprising people who 
are illiterate but wise and people who 
are literate but uneducted? We now 
want a combination of literate, educat
ed and wise people and this can be 
achieved only through good education 
and with continuing adult education. 
People ask; why should it be com
pulsory? If you do not make it com
pulsory and have it on voluntary 
basis, who will get the chatoce? 
Only those of us will get the 
chance, who are in a position to 
afford; others who have the intention 
and the brain, but cannot afford, 
will be denied this opportunity. If 
you rrtake it compulsory and the States 
have a stake in the whole matter, I am 
quite s«re. we will be able to make a 
headway in this and it will be a good 
thing. 1 would suggest that the Gov
ernment should go into tiiis matter 
and the Education Ministry should 
prepare a programme of producing 
literature, pamphlets, journals and 
similar other things on this. A« •

professor of political science and his
tory with an experience of last 28 
years, and as a Founder-Director of 
an educational institution in Ahmeda- 
bad, I can tell you from my personal 
experience that this is, and has to be, 
one of the most fundamental activi
ties of a developing country. Un
less we have an educated citizenry in 
terms of literacy, in terms of under
standing, in terms of citizenship edu
cation and responsibility, in terms of 
democratic political education, we will 
not succeed. My friend from the 
Janata Party spoke a little while ago 
and he was absolutely right that if 
this country was properly and well 
educated, the emergency would never 
have come and even when it came, it 
would not have lasted for 19 months, 
not even for 19 hours. Therefore, 
what we want is sensible, good and 
sane education, political education and 
democratic education which will make 
everybody look and work alike with 
everybody else in terms of opportuni
ties to go ahead so that this country 
can progress with all the internal re
sources at its command.

SHRI p. RAJAGOPAL NAIDU 
(Chittoor): Mr. Chairman Sir, I am 
having some experience in this field 
and I am happy to participate in this 
debate. First of all, I would like to 
know from the Government, whether 
they would have resources to intro
duce adult education on a compulsory 
basis.

I am inclined to agree with Shri 
Ram Gopal Reddy that we have to 
find out ways and means to involve 
educated young men and also Pan- 
chyats and other organlatizons for this 
purpose. In our State, there is one 
teacher for 40 to 70 students. It be
comes impossible for the teacher to 
teach so many students. Now, sec
ondly there has been compulsory edu
cation In Andhra Pradesh for the last 
twenty years; this Is on'the statute 
Book, but it ig becoming impossible
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to implement it. This is because the 
poor people are unable to go to school.
I have seen this myself and I have 
also statistics with me. The children 
will go for the first and second stan
dard and from third standard they 
will drop o u t .  It is because his or her 
parents have to go out to earn their 
livelihood and in their absence from 
the house, the children have to look 
after the other children. Unless they 
look after the other children, their 
parents will not be able to go o u t  and 
earn their livelihood. Therefore, un
less some mid-day meal or food is 
given to the children. It is very di- 
ficult to implement this complsory 
education.

18 hxa.

I have one or two suggestions for 
this. If you want to implement com
pulsory education, it must be given to 
the Panchayats; t h e y  can implement 
it. The other thing is that the unem
ployed educated youngmen must be 
involved in this. They must be given 
preference in employment only when 
they take to teaching in the schools 
for at least one year. In this way, we 
can reduce the expenditure on the 
spreading of this sort of education. I 
agree with Mr. Mavalankar also be
cause illiterates when they become 
literates, after coming out of the 
school, are forgetting everything. So, 
unless there is some informal or con
tinuing education, it will not be useful 
for them. Even the education which 
they had in the schools will not be 
of much use. Therefore, what I say 
is that unless there is a movement in 
the country for spreading education, it 
will become impossible. Whether we 
introduce compulsory education or not, 
It may be a law, but it will not be in 
implementation. If you want to im
plement it, it is th» quite necessary 
that everyone ,pom the top to the 
bottom should Evolve himself in tids 
movement. Onlv through such a 
mnvement we can solve this problem.

MIL CHAIRMAN: We will have to 
call upon the Minister to reply.

farm * trnm m w  {«s*snr) : 
aw rfa aft, ^  vt vr
?PT*r wTfo
fro r  | 1

ME. CHAIRMAN: There is no possi
bility of extending the time. The time 
is already extended. Now, there is no 
possibility. I am sorry I cannot do 
it.

Mr. Chunder, there cannot be any 
limitation on your reply. All the 
same, looking to the time at your dis
posal, I will request you to be brief.

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN
DER): Many Members have very cor
rectly congratulated our hon. Member. 
Shri Chandrappan, for bringing for
ward this Bill and I join them in 
congratulating him. Certainly, there 
are no two opinions about the impor
tance of this subject and the enormous 
problem that we face today is simply 
staggering. We have to find out some 
means whereby we can tackle the pro
blem in a proper manner and, I should 
say, in a successful manner.

Many of the hon. Members have 
kindly referred to my statement made 
on 5th April 1977 before this august 
House when I stressed the importance 
of this problem and I wanted to shift 
the priority in our approach towards 
our educational problem as a whole. 
In fact, in that statement I have said 
that we Must take measures for fight
ing illiteracy and universalis* primary 
education because the two are actually 
complementary; because if we do not 
step up the process of uni verbalisation 
of primary education, we wiU be throw
ing every year a lot of children into 
the great mass of adult illiterates.

Therefore, one method of fighting 
adult illiteracy wiU certainly be to uni- 
versalise primary education and that
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duty was imposed on us by the Direc
tive Principles ol our Constitution—I 
mean Article 45 of the Constitution. A 
time limit was put. That is, within ten 
years after the adoption of the Con
stitution, that is to say, by I960 we 
should make education free and com
pulsory for every child attaining the 
age of 14 years. But, unfortunately, 
it has not been possible for our coun
try to do so. The government which 
ruled this country in the past years 
tried to do something about education. 
At one time we were also associated 
with that government. Therefore. 1 
cannot straightaway blame that gov
ernment simply by saying that it did 
nothing. In tact, there has been some 
improvement in the literacy percent
age and we cannot deny that. But, 
at the same time ,as the hon. Member, 
Mr. Ram Gopal Reddy rightly pointed 
out, there has been an increase in po
pulation also. So, whatever we gam
ed in the matter of numbers, we lost 
in the matter of percentages. So, that 
problem has to be looked at from this 
angle.

Even then, while I admit that this 
enormous problem will have to be tac
kled in a proper manner and as quick
ly as possible, I would say that the 
measure which the hon. Member, Shri 
Chandrappan, has brought before us 
will not be able to solve the problem. 
Why? I will try to explain it very 
briefly. I would not take much of the 
time of the House as it is getting late. 
The hon. Member Shri Chandrappan 
has referred to his experience in So
cialist countries, I have the good for
tune of visiting two very important 
Socialist countries—Soviet Union and 
China. I have studied their problems 
to a large extent. I tried to keep up 
my information about the developments 
there. So far as the Soviet Union is 
concerned, I am full of praise for the 
efforts that they had made in remov
ing illiteracy from their people. But 
I should respectfully point out that 
they had a better start than we had in 
our country. From the figures which 1 
got out of a book which hag been pub
lished from Moscow 'Education in 
1098 LS—10.

USSR’ written by M. L Kondakov, 
published by Foreign Languages Pub
lishing House, Moscow, I find that 
when the Soviet system was establish
ed three-fourths of the population was 
unable to read or write. That means 
25 per cent of their people were lite
rate when the Soviet came to power. 
Whereas when we attained independ
ence, only 10 per cent of our popula
tion had been literate. All these years 
about 300 per cent increase has been 
achieved. It is true, as our hon. Mem
ber had pointed out, Lenin had dec
lared that policy of literacy in 1919 
and by that policy he called upon a 
massive literacy programme. All avail
able persons who were fit for this parti
cular job—-doctors, teachers, Govern
ment officials, advocates, workers 
and farmers, de-mobilised service 
men, senior students of the Secondary 
school were engaged in this. It was 
like a movement. It was not simply 
done by Government offices and Gov* 
ernment officers. Here again I cite 
the observation made by the hon. 
Member Shri Reddy that even the 
M.Ps. should be involved in this task.
I have no quarrel. I have also said, 
and hon. Member Shri Chandrappan 
also quoted my statement, that this 
attack against illiteracy will be on the 
basis of the Janata movement. By 
Janata I do not mean Janata Party 
movement, it is certainly the move
ment of the entire people and unless 
we can involve the entire people in 
this important task, it is not possible 
for us to tackle this problem at all.

Even when Lenin had given that 
call, let us see how the progress was 
made in soviet Union. I am quoting 
this figure from a book entitled The 
Adult Education in India fend Ab
road' by Nikhil Ranjan Roy, formerly 
Assistant Director of Public Instruc
tions, West Bengal. This is the second 
edition of that book. We find that 
Lenin gave the call in 1919. In 1928* 
29, 2 million had attended the school* 
that were set up for adult education. 
In 1929-30, 8 million had attended. In 
1930-31, 11 million had attended. Over 
40 million persons were counted as
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having attained literacy as a result of 
these efforts during 15 years from the 
promulgation of the famous decree on 
the abolition of illiteracy. In spite of 
'Tiis massive effort, in spite of a very 
.veil knit party, in spite of the fact 
that Government was very powerful 
(I am not using any hard word about 
this), in spite of the fact that the 
Government could induce the people 
to carry out the directive of the Gov
ernment, the achievement in terms of 
adult literacy could be 40 million per. 
sons in IS years from the promulga
tion of the famous decree on aboli
tion of illiteracy. We should com
pare this with the gigantic task that 
we face. You will agree that simply 
by having this method in this coun
try where we follow the democratic 
path, this cannot be done. It is rather 
a difficult task for us to solve this 
serious obstacle in a satisfactory man
ner. Moreover, the compulsion which 
Mr. Chandrappan wants to introduce 
has not been carried out in its full 
effect. I am not going into 'the details 
of the Bill; I am simply discussing the 
principles of it. I would like to draw 
the attention of the House to some 
basic difficulties, which perhaps he 
also has raised. In Section 8, he has 
said that all illiterate adult workers 
and agricultural workers shall com
pulsorily join the one-man literacy 
centres for education for one year. 
And then there is the question of 
punishment. But then in the next 
section he speaks of this compulsion. 
He says that all adult illiterate per
sons other than the adult illiterate 
workers or agricultural workers shall 
have to join the one-man literacy 
centres compulsorily.

When that word “compulsorily*’ 
has been mentioned, nothing has 
been said how that compulsion can 
be made possible, because in none of 
the sections w« find this. What we 
find is only that route Inducement is 
given in terms of money. Illiterate 
adult male person shall be given 
B*. 75-oer month for one year, female

adult perron will get Rs. 100 per 
month for one year. Adult illiterate 
whether male or female of SC or ST 
will get a stipend of Rs. ZOO per 
month and that is the inducement 
given. But that does not mean com
pulsion. So, unless you have some 
element of compulsion and carry it to 
the end that is thought of, the whole 
purpose of the Bill which Mr. Chan
drappan has in mind will be lost. Mr. 
Chitta Bosu referred to compulsion 
But I respectfully submit that the 
Bill does not go the whole hog and 
there is not that element of compul
sion and if we look at the figure of 
workers in Adds and factories we 
will find that they constitute only a 
very small part of the total number 
of illiterates, that we have.

The adult illiterates’ figure of 1971 
census, that is those who were above 
the age of 15 years, was 20.95 crores. 
If we add 10 per cent in view of the 
increase in these years, it will come 
to 23.04 crores. Of these the agricul
tural workers constitute 4.40 crores 
and the factory workers 0.42 crores. 
The rest of the adult illiterates will 
not be covered by the compulsory 
element of the Bill which Mr. Chan
drappan wants to put before us. So, 
this compulsory element goes by and 
large.

Now the question is whether under 
our constitution we can have any 
compulsory education programme 
for our adult people. That point 
should be considered keeping in view 
of course the economic capacity and 
development in the country.

Article 45 refers to children upto
14 years of age. It does not speak 
of children or so-called adult above
15 years of age.

We have Article 41 which has the 
Directive Principle relating to right 
to work, to education, to public assis
tance in certain cases. I quote:

'The State shall, within the limits
of its economic capacity and deve
lopment, make effective provisions
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for securing the right to work, to 
education, and to public assistance 
in cases of unemployment, old age, 
sickness and disablement, and in 
other cases of undeserved want".

So, you will see that Art. 41 is sub
ject to this limitation, namely, within 
the limits of its economic capacity. 
At the same time, you have to see 
that the scheme which is now put 
forth before us is actually commen
surate with economic resources. That 
is a very vital question. The hon. 
Member, Shri Chandrappan, has given 
a very modest estimate in the Finan
cial Memorandum. I And that it is 
something like Rs. 120 crores or so. 
But, if we look at the provisions of 
the Bill which require payment of 
stipends to adult male illiterates, 
women illiterates, harijan and tribals 
other than workers in fields and fac
tories, then we will find that, accord
ing to that calculation—in fact, 1 had 
this calculation made—by multiply
ing this figure of Rs. 75 per month 
by the number of illiterate men other 
than workers, that will be Rs. 3,555 
crores in one year and for illiterate 
women other than workers at the rate 
of Rs. 100 per month, it will be 
Rs. 9,924 crores in one year and for 
scheduled castes and scheduled tribes, 
at the rate of Rs. 100 per month, 
that will dome to Rs. 6,000 crores for 
one year. The total of stipends will 
come to Rs. 19,479 crores only one 
year because that is the time limit 
which Shri Chandrappan has put 
forth.

Then he tells us ibout the teacher. 
He has thought of one teacher school. 
So, if we have 23 crores of illiterate 
adult people and if we divide that by 
40 students per teacher as suggested 
by him, then we have to get at least
57.5 lakhs of teachers to be en
gaged. He wants to pay them at 
Hs. 150 per month, that is, Rs. 1600 
per year. That makes Rs. 1035 crores.

Then he has also made a provision, 
rightly go, for books. If one rupee 
per learner should be the price of 
book, then that will amount to Rs. 23

crores; for other materials it will 
come to Rs. 46 crores and the contin
gency expenditure at the rate of 
Rs. 100 per school may come to 
Rs. 57.50 crores.

Many of the hon. Members have 
pointed out that it will be a continu
ing process. So, I assume that there 
will be a follow-up action and if 
Rs. 5 per person for the follow-up 
action is needed, that will come to 
Rs. 115 crores thus totalling to 
Rs. 240.50 crores per year. So, toe 
grand total of expenditure will be 
Rs. 22,755.50 crores in one single year. 
Now, Sir, is it possible for our budget 
both at the Central level as well as 
at the State level to carry out this 
scheme?

While I fully agree with the 
hon. Member that we should have 
some positive things to be done m 
respect of the fight again# illetracy, 
we cannot in my humble sub
mission, carry out this scheme keep
ing in view Article 41, as 1 have 
already indicated. Our financial 
resources, whether at the centre on at 
the State level, will not suffice.

Now, some hon. Members, parti
cularly, shri Bhattacharyya and Shri 
Kundu, rlghly pointed out that it was 
not always a question of money. That 
is so. The hon. Member, Shri Ram 
Gopal Reddy also pointed out that 
we have to motivate the students. We 
already have schools and there 
children go. But, after two or three 
years of study, they drop out. That 
is a big problem. After drop-out, 
very often they relapse into illiteracy. 
How t0 avoid that great menace?

The school is there. Money is in
vested there. Teachers are employed 
but because of backward economic 
condition It is not possible for us to 
compel those students to remain in 
the school and carry out their instruc
tion to the end. That is a big prob
lem. So, Sir, the question of drop
out will also have to be taken Into 
account.
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Mr. Chairman, Sir, it is a problem 
connected with the main problem of 
poverty. As the hon’ble Member Shri 
Mavalankar, pointed out illiteracy and 
poverty are the two sides of the same 
coin. We have to tackle the whole 
problem together, that is, solution of 
the problem of poverty to be taken up 
with the solution of the problem of 
illiteracy.

Sir, I have suggested in the other 
House that this matter will have to 
be taken up with the Planning Com
mission and we have to frame certain 
schemes by which we can have not 
only inputs in this matter but also 
psychological motivation behind the 
need for literacy. Unless we can im
press upon our people that literacy 
Is absolutely necessary, simply by 
setting up of some schools or provid
ing some stipends, 1 am afraid, we 
would not be able to solve the prob
lem.

Sir, we know the common proverb: 
We can bring a horse to water but 
we cannot make him drink. So, we 
may have the schools but there we 
may not have proper motivation for 
learning. Adultg may be brought to 
the school—if we offer them a stipend 
of Rs. 100—but whether they will 
agree to learn, we do not know. In 
that case, the enormous sum of 
money which is being provided here 
may be a waste. „ v

Sir, I would like to inform the 
House what the present Government 
is going to do to meet this problem. 
I called two important informal 
meeting which were attended by a 
number of persona who are interestde 
in this field or are experts in this 
field. So many voluntary associations 
which have acquired some experience 
in thig field ware invited and their 
representatives had come. Then one 
of my predecessors, Dr. V. K. R. V. 
Bao, who is very well known for his 
concern about fighting illiteracy, was
requested to to attend after two-

days deliberations we have come to 
th$ conclusion that we are going to 
set-up a National Board of Adult 
Education and that National 
Board of Adult Education will 
certainly meet the point which has 
been raised by hon’ble Shri Chandra
ppan in clause 16 of the Bill. This 
National Board will try to find out 
measures or frame strategies and nlso 
suggest steps to be taken for the 
purpose of meeting this problem.

Another hon’ble Member pointed 
that this is a State matter as well be
cause education other than univers- 
sity and technical education largely 
falls within the jurisditcion of the 
States. So, we propose to have a 
meeting of the State Education 
Ministers. We had been waiting for 
the elections to be held in a large 
number of States and the formation 
of governments there. Only in this 
week most of the governments have 
been formed. Very soon we are going 
to call a meeting of the State Edu
cation Ministers and after we consult 
them we might be able to impress upon 
them the necessity of having a massive 
programme for lighting against the 
menace of illiteracy. After that it 
may be possible for us to frame certain 
measures for the purpose of fighting 
this menace. I do not want to e x t e n d  
my speech. I want to impress upon 
the hon’ble Member, Shri Chandrap
pan, that in view of the points that 
I have indicated. And in view of the 
sense of urgency that the present 
Government has and my statement in 
this House as well as in the other 
House, the hon. Member will very 
kindly withdraw this Bill. Whenever, 
in future, there will be any further 
discussion on tackling this problem, I 
can assure this House that the hon. 
Member himself will be associated 
with that discussion and any other 
hon. Member who would like to be 
associated with it, will be most res
pectfully Invited. With these words,
I would not say that I am opposing 
the Bill in that sense, if he would 
kindly withdraw this Oil in view of 
the assurances that I have given; 
otherwise I will rductuantly have to 
do so.
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SHRI C. K. CHANDRAPP � : Mr. 
Chairman, Sir, l should thank all those 
Members who took part in this dis
cussion and l am very happy that 
hardly anyone has expressed any op
position to the ideas that we were try
ing to present before the iFfouse. At the 
stage of initiating the discussion , I said 
that it was not the question whether 
everybody would agree to this Bill. 
That is not tlie intention. I think the 
purpose has been served because we 
had a very useful and fruitfui dis
cussion and I think the country will 
know what the House thinks and what 
the various sections of the House think 
about it. 

Sir, l am very happy that the hon. 
Minister also had taken a positive 
view about the proposals in various 

parts of the Bill and he has agreed 
that a National Board will be consti
tuted and the Government will try to 

tackle this problem on a war footing. 
l need not go into the detail of all the 
various points; raised here by various 
Members. But one point, I think 
should be made, that is, I think that 
without an element of compulsion, 
without a legislative measure, how
ever pious may be our wishes anrl 
however great may be the people who 
are pleading for having literacy in this 
country, from Mahatma Gandhi on
wards, it is not possible to achieve 
the aim. We have been hearing this. 
Even then, we will be facing the 
same situation after 30 years hence. 
So, I think that an element of 
compulslon is necessary and the Minis
ter has rightly pointed out that 

Rs. 25,000 crores for a modest imple
mentation of the programme will be 
required. I do not say that the Minis
ter should spend it tomorrow or im
mediately. But that shows the enor
mity of the problem, that shows the 
magnitude of the problem. After 
baearing the reply given by the hon. 
Minister, a_gain I have to express my 
doubt whether after 30 years, the 
Members of th

'
e future

.
House will dis

cuss the problem with the same ve
hemence. I think that all those who 
talk about lack o-f resources, etc. will 
face the same problem that we are 

facing now. I have appended a 
Financial Memorandum to my Bill. 
But I am not an expert in financial 
.matters. But the problem has been 
IJruught before this House and to 
tackle this on a time-bound basis, we 
have to finj resources. And lhat duty 
lies on everybody, not on that side 
alum�, lhis side also. I have one or 
two points which I would like to make. 
1 have cited experiences of Soviet 
Union, experiences of Vietnam, Cuba 
and all that. I do not want that we 
should be a carbon copy of that, but 
thes� are valuable experiences. That 
is 1he valuable experience of the peo
ple of those great nations who washed 
all those miseries which you have 
pointed out-povertY,, illiteracy, un
employment ; they did this by bring
ing about structural reforms in society. 
That is exactly where everybod y is 
shivering in his shoes. Are you ready 
to face lhe realities in this country 
today? I have no illusions that by 
bringing in · a " Bill the Minist�r 
will solve the- problem. Are you ready 
lo choose a different path than the 
capiUdist path which you are now pur
suing? To put an end to feudalism? 
That is the question with all its impli
ca lions, econcmic, social and political. 
It you are ready to do that, you 
will find a way; you will find 
resources. Otherwise, I must say 
that the speech made by Shri 
Morarji Desai that he would tackle 
the problem within 5-6 years in Coim
batore in the heat of elections would 
remain a mere propaganda stunt of 
the election. I once again thank 
everybody for the support they have 
extended; I am thankful to the Minis
ter; he was very responsive in reply

ing. I think the purpose of the dis
cussion bas been served and so I do 

not want to press the Bill to a divi
sion ; that is not the intention. I qgre 
with the suggestion of the hon. Minis
ter to withdraw and I hope he will 
keep lhese things in view. 

Sir, I seek leave of the House to 
withdraw the Bill. 

MR. CHAIRMAN: The question is: 

"That leave be granted to with
draw the Bill to provide for funds 
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and 'facilities, and to set up neces
sary*'baddies to ensure compulsory 
adult tsdufcatidn in India.”

The motion was adopted.

SHRI C. K CHANDRAPPAN- 1 
withdraw the Bill.

m v  'i, i9?7 itnpan oi -pam m
literature* etc. 9fU 

SHRI ^SAMAJTGUHA (C<fnta0: 
beg lto movfe;

|ob

“Thai the Bill to regulate the pub
lication and import of potttkftl 
ture by ior&gzt mtaktfV in India;
be taken into consideration."

MR. CHAKftMAN: He may continue 
next time

1M4 Junk
PUBLICATION AND IMPORT OF 

POLITICAL LITERATURE BY 
FOREIGN MISSION IN INDIA 

(REGULATION) BILL
Dy Skri Batma Quk*•'

1 S J 5  te a .

The Lok Sabha then adjourned till 
Eleven of the Clock on Saturday* July
2, 1977/Asadha 11, 1899 (Saka).
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